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DISCUSSION ON THE WORKING
OF THE MINISTRY OF EDUCATION
AND SOCIAL WELFARE

MR. DEPUTY CHAIRMAN : DR.
BHAI MAHAVIR. There are a large
number of speakers on the list. I would
request Members to be very brief.

DR. BHAI MAHAVIR (Delhi) : You
want the Members to be not only brief but
very brief. I am a exception because I have
to open the discussion.

gqgaafa s, foar daea &

91 #IF g3 ¥4 § g7 74 W A9

ko A1 forer &1 €1 9T AN LIS
% a1 e foar w0 S & | gEadl
gt 21 g frarf aar g & wmw
gaTe F@ | four, ssaga Ay faen,
favafqaadi 41 feafs bt ad1 g€ 2
fo arrrg @ Foel @ex 3w | g0 a@ &1
faver #1 feafa frars 2 1 gfaafafzar
% weaT gHA 21 g £ | ATTHAEAL] &
T Fifqarar gus @1 gding 7 gE
WA A WAl WIS AN 3A | -
wqTE AT I AW A WAL W WAl
fagre 9 1| gaa gar & fagre &
qq A 42T 199 A ZAUH T IAH
fafaaa a7 wrfaenan gaar fear oo
AT FH! ALE FT GAAT JATFHFT &
wew & fafaea & s gar ¢
OF F FeA SUAFL GAT AT gL 7
wgz Fifmaral  ag  fawr o wEiEa,
arerart fguafaaras & a2 49 &
Wedel 1 FeA WO 4 €A AIEA-
afzg1 % 7 ga s1am 4g1 1 3
ZATL 3W F1 U &L qUAT #i AL
wgdl At sfaae & $39 &4 2
az Arfaarz 71 Tear & gA ZeqE(E
¥ fzarg 2ar 3, wew #¢F & wifwan
# AT WAT § | A T34 ®A AL A
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# At faer ageqr ® weErEaE
FOA § a6 21 9% &1 frard ag Fan
2 & forr favafeeraa’ & soe i
q% AW A9 FT AHAT 47, AT GIAA
FT GAFAT AT AZT TLFIIL 4 & HC
dra a% frgfaaal & weae faw avg w1
qEIa WA gl g A1 Afgaz &
HITT T q7 994 FG AW H1 HIAT
w9 7 5 o el g7 3w
71§ ufawe adf 2, faa & fqg w79
F1€ F1aar 427 2, 34 9T 3981 fagea
wW & Ftfmw 7 e feafa qar
gi 2 3w ard feafs w1 %@ &%
wia gl fasr &1 eggeqr &
awwal g & wmfes & sw oAt 30
magy gfrafadr & st agra g
Haamr @ wgrar) 77 w@ @«
# 9w dyaE Hir gal o TeEg
yfrafadt & #az & &fs7 gman
991 7 W1 HAT & IEHI HAT A@ A1
frawl & wmgare 33 @ & Faq 10
FIGS WAZ TH & IIH A4 AT GFA
g fw ag gfrafedt & ma gag @
feafa 37 41 az 3 f& afx sat @
A1 T FATN 0 RIANT g, 07 0F
Faal & sagTm faa ar v oagr
9T % 41T a% At g, AleT 3%
ars & feqEdz 2 fm &
fegs adf, faa®! 9wz aggz Afan
#rFE agal adl, afsa fer
AFaz a2z 7w 94 @3 a7 2 g0 fan
ol @@s g &1 a2 wEr § 98
gawl wrfa fauzd & £ gg o
fegia 2 =a ary foeafa 1 3 &
ud @nar & wa gH o§q &1
UF @1 UT HET H IAAT AT HL

g ® 3 A %A T gA FE W
Fifsr w73 & a1 Gar F4% gw arAl
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# afy @ wearr @ § 9l ned
w9 F wfadt gam w@E Fa
fodt w1z agr ar fy

Ifa doctor commits a mistake,
that mistake is  buried in the
grave-yard Ifa  lawyer commits
a mistake, it is buried in the  heaps of
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files. But if a teacher commits a mistake,
it is reflected in the character of the

nation.

gt 91 & deEx qadr
AT 2 ad
W figwr 5@ am gfafad &
ang fagEr g A M Fifaqi qv
W g § AW gwoaw F1 930z
AT wafaar feandt 24 § fr 3a%
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afwY faqras & w3 & argn |HEY
T4z F AT AT o o F
o g age Pt G owe
A G35 & A3 gra Ga gu 3
IAFT qra &7 fear wg 4d ark 24
9% F UIT WA W7 F AA F
qEH KT J a7 | gFAr my o gaz ey
ue &0 & Ao fzeer swar &)
AT A 39 I 9T ATAT  HEAF IAT
T @Far 4r, afeq gad gra, gare
Ataar drar ar wigw wae fzard
Wt gAr feaw fag frary s
2 ual a@l & fao & foaswr 2|
T wd & faz §® amar g1 gfaafed
az g€ A1g® @7 7w faar
fe adr feafa dzr g1 af 2 fs fag
F fan #2317 Fad s g3
#3317 wAarg fraa fzal T &1 v
W@ g Tre St #1 @ ared
Far A @ fE 9 F#21C wEAmg
37 | fazare w@d @) afsq w210
AT FE F o9z g w7 A
gial ¥ sfa wm 2 ag fraigr 2ar
iz f& a9 asq  wrefaad 1
P 7E1 F0, @ wiafagl w1 FO¢
AT IR W @I 5 agan
g 4 W9 & wafaw § gaq Ad
R wPIw gE ogm & f o
feafs aara fasafearom & agi &
gugagfa 9ar Agl s a¥ | wEE
200 ¥ %17 gral & faarg—afz 79
AAFTL €& § A——wTdaTd Y Gy
A%t fawrar g ar 37 w1 frdan
fear g afes a9 7 wa §
warET 1 F WA & IAw grew
W fad s a3 ww g wgey,
9T gl W ag w2 2 a7 24 fr
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utey fFa A Fr wg fear 3,

fFaeY qgrar § 1 qF avxA § Faegia
a7 fefqgi & a2 ¥ 1ad ae@ 3 3
F AF w7 @, o gftge Tor gre,

qifafzss g ¥ wkET, WX AT

3TE Y3 B 9@ A9 AV 1969 To
¥ ag #afy fey 7%, 3@ FEH
I a7 AT gy &V €2 F@w fEgl
AT € qréc ¥ arz 37 a9 GF &
#1 ufgz F F Az I faws

FE Frgard s # sy TEH

F1 7 W7 w+q § 39F Fw & faggyy
HIF IR R NFA F far aw,
FH G AACAT WAT | & FA  FAT

sdar ®t st g 327 faaF fammwm
w5 AT & o fag S § I A
gt zzrmr s4F SgAr Ay g

aqrar q3ar fx ghrafad w1 ag fra
vEEar 3 Al 9 fre aRw @
ag fsm @ s g @vEw
g 0t odifa quw gav ) oF @A
dar #0d quf a1 o 3R wrA
2 gfrad & wiedlzgme ® aaed

®TA & A FHdT E IqH I 0

FZ A ¥ FErar-wrA § 4 891 S9¥
araar % ARt glaatad w5 oear
3 g1 az 05 %7 3 5 ag gfrafed
 IAUT A AT w7 TAUT X A
% faars ghafedr & oz &
1ZT2 FA F WQT A ¥ A
qraw arfar gy 0 FFR AT

g %y fwar, of qifafzay §, 9a% |
T ¥ ¥ 7l rar, avg § ag wzar

a1gar g % a3 god oF ¥ wafs
st fapm ¥a ANfy gaR @9 T3
& AT g3er § 9 dg 9T qIW
IiEAT 4 AfST I9F 1T ITA) Mg
& By grgar & s, v s
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T2, 37 wuleqi W fagr o Ag
g'Hefy w8 §, T8 Ay 9z § Afeq
79 f1e ¥ 30 giaiEdy & weaw
14, ITH0 Wy whfeql ¥ F Wy
fe ag #1¢ a3 faarag & s7 & 43
FLF BIE qF AR W A7 GrEAr
WA 47 FF WAF F A are
arT agi g

WglTa, «I% T3 A o W
faeet <faezre @ war ) 9T qF
A% WF2T 7 @ FmET  faEaw
E 1T A § AT TIAE AT
W o gar & e w10 sAmar 7
IAFT 4z wg7 % wraeT @ |7 WIFY
QY @13 &1 A Fgar ag@ g
fex gt 2faszre fager fear aar
A gy Sgn, ¥ oArgw, W &Y
MFT gAFA A FFar a6
I T ¥4 ATZ F N F1 94T
TFT AT Az g & N 939 IT IIAT
3 s wre gt & fow aw@ FAaq@ET
F1 AT HW E 0 :

Tl atE ¥ us fgedy degia
g gy M I4% fA3aF & @
i =ro wrgdr S 0 fagEa fear
mt, A%t Wi fagam s@ gy ad
1 § 3% fms w1 aiw g€
w39 fagfa uF fafage & &9
u oY gy g& 9t 97 17 gy gAr A
ffr zA® grgar am B fgedt
atfaer & gy a3 fess T oF W@
deqrT ¥ aya & €9 ¥ Ianr gl
& M7 drgar o £ ag gavr
FAT 3 T FAEr FAIm qIHN *
fedt ot ¥ fAwz aerg 21 & ag
AT qZ G g AT ANG § AT K
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WAAT g W f& waT z@ awg w0
«d Al F AT E A g AT
fusw s & far sar sAad
# WY wk A ¥ mw ¥ wdEr
e & foor qar Frag W W@
g7

AgNT, ITFATMT A A FHIT
& F9T w4 3ara fam, gfrafady 7=
fowart a1 wtAex e 7 aup-vay fwar,
&7 ¥ F KA 7 IGT 43 wraw
Farg, grit agad FG F D
& WIS A9 FHIT qT AT 4T
g g A fIT ST Fym AT H
Wi ? qg ZIAT OGN0 F AT A
g, afea gara § wqufag & A faq
IFd W FE FT AT AT gD A
ar, ag e &< fqar aar glaafed
¥ @ I§ TG AITH-ARAT WGIZA A
wer  aifsrz fear, Ras 91y
gy AEl ¥, 3% Arfwaz faar 1T
qiftazy qfedz & s¢ I ¢34 qA-
qEy arg F, S -9 AR o
IAHT HeEr fpar, &5 grammd &,
agt 9T A1 FT RHF F FALT I qaAr
AUy X ag @9 gy IR
nEIRw, IWT IZ 1 TAF AT §Y FrA
Fi, J1 F1BTAT g2 ey §, foegia
Mo Fl F 4w fFar v,
g & 4, %€ qvg ¥ qradw ¥,
a1 us WET F A GER HIAAH
fard sfagra & &, mgmaR, agaeeA
fag, Sow wfas & qa & foaw
fgens TefiT WTT &, g0 AATAT
7 ¥aw 39w agq faar, afes Ay
fedt faaw & wgare ag o qsar
qr IAET FHI f&qr WYL, IAF AfGE

Education and Social Welfare
gzigar @ € §YT qg AU FH FA
#arg gw W e agr 97 we-
Fear 7 Tar g1

1 P M,

HEIRA, WEI9% g9 A 1 g6
qra fFar &, 39% WA 39 G
A1 wrEEar &1 g oW w3 3 fw
gfrafadt & gezz ot AT ? Az
ga ardy azafert &1 Fyegarr 20
afea awrm gfaafadt €t szt
Faw gadr & ad

sit I7 gAfa : adl oAy fegar
ARG A 1

DR. BHAI MAHAVIR : 1 should have
about 12 minutes more. 1 have been
handicapped.

Itis sitting tight on many schemes and

dl a1 A4 g &1 fear 3 & ar
a8 919 W@ 9f f5 g% 78t JraTae
AT 8 |

HZIRA, ARAY SEA(F §, SFER
sfagrrarg § a1 angraanz 2, Afes
ZHIT IR N2 & faeafaar=a, fagre
¥ fqzafawem =@ mgud & ;=T
A aq g f& aww ¥ 8 war g
f& gaq a¥ garg & qI7 A F IAA
q 3a7 Ag fAFT a%

walad, gad sTo SimrEl £1 Al
A1 W S A F@ g R e
gt AT gfAafadl meg #A19a
It 15 sitting tight on many schemes and

many proposals Tor the improvement of
university administration and education.

qIT FAST Al Fgar  w/rAr



169 Discussion on the

g fe gfaafafaai & v @
arere &gt 8, @fdw 34 24 3§l #
qgT 9T KIE A AT FTAA @iAT AR
fagr war | & 3ro AT w @EHIA
@ g | gA%r A Afaai ama
gia gu st & awwar g & wfat
AR @d # wAvd w1§ g g
ga%r wgar ¢ f& faeel & wraw o3
TEA FAA gA A% §, 41 92 F1A40
Fiar g fd g 24 aqf § A= 9
F O qHT FAT AT K FATAT
T T ot & WA # To Ao o
FT % § gATHa fa=dy 81 9g W=
ATRE T WA | I Z, Al
3a% 415 42 wgA1 [ Fqq I
1 Z1q 3, WAS qg 21% AF gHT |

a1 2lg foaar § susl avw 7

goir &7 fgar g wfea & w9 quw
a8 wgAl A1gar 7 & I gn g4 1
21T 913 &, 4@7 9% 9« 49T {1 F1am
2, mradie g1 Il 8, w1 W -
wIA g1 WGl 2, IH a9F 29 WA 2
f weasl g1 1% W7 fwgl @Al &1
fasra 3 £ ) 921 9T gro wWiE &
q97 4% aid gE W W I§F AR
AAFZ-TEHT FIFNT FAT | I AN F1
#a ggt uT wAEAT ®1 91, 48 g%
Mz g osH gud W wgr a1 iw
w3 glafadl & wwax fea dew
iaqfazg faar faz 71 0w #Ew
AFAAT & B9 4G (IF FIH FIA
&0t ar AgT a1 (%% Ia% grd 99 9%
TEH] 49 B AFE A ) S5A T GFar
g g% wiggr @1, a1 #§ 98 v
@At 3 i ag wes wfasrd & gam
wmaw g son s w2 grr 9
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a8l w7 @ fE garr mfwwrdt &
Mar A 7gr § A1 AT AT IF A
& g1 & fao w1E dare 6 2

+19d, JBT OF A6 TH AE &
ga1a 2, agt 7930 aATF IW AW & WA,
aree gAvafadt & marar zad gfa-
afedls Wit 2, 37% W=T 1 g9 q9g
# &€ arF g @A & faeer | #
faga faal uF aaa wetnz giaafadl
F gras § SAT 491 ) 2T 9 "HA g
afaafedt & a7 q&r wa 7 4l
I3t ow wrEiEa fear a1 | A ane
gaq wag  gfafadi # w@a § w-
fau &% 37 aa7 agt #1 oF G247 Y
garar fzar 40 | & =9 w9y 39 QnE
q AF1 WA AEAT g weg qfa-
afqd & avasa ¥ o1 9g Fgr Aar 3
i sawr sl siszr @A
Fifen su% wrarw A Fgar Avgan g
W AW & F97 y(AAfaL & Wit 7,
gfaafadl & samatal a gfaafad &
FEH IFT FIEL F1 gEl WA #T
qrElFd FAa7 917 54 w19 & faw
d% fwg avwg 7 fasmar var giaafad
URIIEH W, IA® ATC H ATAHI
fgeft g1 & ag waar s £ f®
21 9T W1 921 G2 41, AT ATHAT
F FAT g ZAT GV ) A1EH AHAL A
38T 317 {37 4% 7 wHl 7 T4-
F7 % wia (g &1 arar a4
TAT] 9% & A% FIHIT A K1 K0T
argl qE F AT qIET A g7 4
g2 1zl WAMI F anm o @
97 fagzasid) aed 2 3% 1% g faq
FHET Fga 1 1w fam oam @ fw
o yfaafee o gfeam siwz g
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wifzy 1 ag gieam siaz 3ar gar 2,
a gy wiwe fxg gaafed g ?
WUT TA W F UL I® AW F T
aqr §v aar saar q fe7 wfaer #
ay feqfa gnft 7z A s21 917 8Far
2 wedig gfaafafzar Faim da 7
qadl 2 w7 A% w7 §1f gifas
ar yfeaw femasl qzrd a7 /1 Ay
#1¢ mafa adfr 2 afex gham
Flazv +1 RAdq war gz fqar soar g
f gfrafadt & war it s@s 2
zA+1 fas1e fzar wamr qr gm-9r|
% Wt gra 2 3471 IR avafgg aft
g fam s, wwifs 8% wax
EALTIER I UL SO G A B
aga wigar |+ & avuar g & @ ate
&l At apr 2 ga a1 |1 asgaEc ar
g GE TF AFAl 5 WL ¥ A
qEFAT IQ Wed & HIW AT AT
977y gWI ATER qE I 6B,
AT §7 TE) 2, WaT 4z wigdl §
fe wga urg g1 71§ go faws groar,
9% g9 £ A9 g SF #1 qmoar
gl ave T w@ @z fFuoar i
2 9y dumzzama feesr gfaafad
7 faeent gfafadt 7 W off grase
2, zafan & so@r S@F gra i
vgar 3fea @l guwa, Ffsq o
qra & wgAr Fgar g, IW0F @A
FamauEz A g g f5 gl e
gfaafadt qefags & feemr fam
arr w g & gfaafed ozfa-
frez@a & fzear 231 a8 Wt qofa-
g &t qid guwy widr g afes
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mgfafrg o ¥ feamr 3@ & wara
7 s wral Y feafy az g fs
qERZTE FIE WX FA 0 AT &1
QA FIAMAT WIAT GHT A0HF TE 2
mit feafa % nzfafae wa @ ga& wor
a3 &1 a7z wg FIm ¥ 53& gra H
ag afa#®17 1 fF 9F %17 anq, 99 %9
AT A9, FAT9A 997 Iy Fzar
frar wrma, feasr x? F=ra, feawr
ay-x 3am fam s za% fRaw
#T ufa®rT IA+1 g1 aq THIE rsFqA
AT ) TR EEA  F1 waAq A
7z wa% agar g f& vy gy afa-
fafaat 2 o graY =1 g gz )
aifgu, wre 7 372 gIvg  Fifwo,
afwa 0T ZreTwA & ATW 97 Fra)
4 a1 g7 faer & @y @, ay
frgrasts %1 argass & ¥
A7) Al §HIT FIA §1 Hiferw w7
A OTE R LW AT FOFAT GIEIT
gin wifgn ufess & dewre Qi o
dfas ww § @ gw  grAr Wt
aggafzsn & am 9v g 33 a1
77 & W gm owAawA § fwagay
gafgarz &1 am B, afva & awwar
g f& Yo ¥ afqeq 7t gersrony aTR
# g9 wrm g, gav gay g fegfa
&t gzeq &t #ifaw G § ) I
FATAAA F A 9T gyt faedr §
fear war, md w=iE Sifaq waq
¥ g Waw 9T GAeT ¢ 27 @), 3 aY
Jay o afsd Sa% wwl Oy
wiar § s st safsagl & faax
¥ A1 a7 F @Er  Jar g 1 g4y
feafa dar g o€ 31 39% waz
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Teafizat §, 39F 9T wIZ F 1 &4r
g A ! gWA AT F AW I
nar 9@ =g ¢ frar § fd o
gfrafazt %t foar & ez 91 Afqwar
2 3a% fau mq7r a9 W@rg | WA,
ag 997 Fa« faeet gAafady F ar
za AEH & & 7A@ F, @@ AR gl
1 grE AIFITH AT A2 AT W
E7 @ Fgg @ g |rAr 9QrEarv 2
s fagd fedi g arse @A o 1
AqT w3

UE AT A I F w2 g faeer
gfaafazi 5 art @ 1 gfrafadt arex
FHINA A FEIATH /1% ATHAT 3N
ux w37 g9 &1, v+ faEg e
feoz ¥1, nF feim nmaggz wy
gufydr & = uan, F7r0 aa fF
Tk fan 7z gl w1 af 3, afeq
agl 413 & a3 Oifafzs7 Jaq g
f& 3aw fasre @0 § 77 ag azr
OIFT OHl 207 A A wg v fE oA
afaafadl & ar aw7 5 ag am
A A WIT, T@ A JAT W gu
91, wTAT #RE g g o 3% ¥uv
AT 9F 2 QY FrEAar #1 raAfas
afez @ gAv-gan 1 @ q1 9rgAr
Fmfas fawa &3 fear, a9 3=
gart fag faerr fas asdy &,
g9 I FggArm aF¥ §, o fagq
9T goqgq FiA & fag #YE ¥ a7
% 9% U ¥ ww1ae qar ) af ?

wgiza, & faq gara v fas o
qIHA FIAT AGAT 97 qF §— oA EA
®Iga & Q9 AT 98 # FW @ AR
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¥ gz g% §—ax g¥q A
qEAT 3 A& FAN AIGA WA (EAT
frers & R ¥g % f& ffema ==
TTF TETAAT AT Al WA AA
s sarzea™ Age  giaafadl & qea-
g & zfeaq sifad WTE a°F WHAH
i 211 seNAtwe arsr §, AT I
FaT &7 qFd) & 7 Ag A1@ FIFA! AT
ixfieq qgg 7 W g gu A X
IAFT GIA T I ATRfgE &AL
argm o ag aare qz8 O IF0 A
Wiz dar gar aY 9% gzed) A famr g
ITHT T AT 2, IqW IFA 4 T7E
sqad &Y 2, 9z @i @ 2 fa gfaafad
FTUF URlTd #eFET P, JAFQF
aitg zarE & w=w # afemer 33
1€ ST g1 araere Agr 3 faes fgen
FIF UTT 21 AT ATy ArgAl XY WHA-
ouN 7 &7, IR ATY UF  AFATEA
%, 09 & F77 ¥ &7 §—dl ag aAn
3, ¥ A TWIAIAF WAL IAFT
vF #arq @At 2 —fawfag g Afwm
afgq g1 91 w@gr 3 fFad, gwe
IA §71 T GFAl F ) AT &Y
FFd) 3 Y7 AT &1 &y wizg o
az & #g #Fal g; Wilw 2ro dYo Fo
7o dle 779 A W4 7 foeqr v 4, g9
avg &1 aneawA fzar a1 gwa 97 0g
ad glo IEF ZEA ATgA A av
39% g uF afzw @ o7 FE@A IW
wfam &1 qg 7 g¥ garar fs tar wf
AIGIIGT IA% STANA @ WT4T | FAR!
araTd & fao & zrgsw wis gfear
# fi@id @1 10 "agazw, ‘69 &Y 3 gaH
¥ a1 argA qg_wr, faad ¥ s@ @@
frarz $T&F |
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" Another recommendation accepted is about
retaining the present organic character of the
joint library of ICIC and the Indian Council of

World Affairs in Sapru House Library-".

a1 og feFd3mT &1 “TMo T WA
Arfe  dro mE dyo” g T &
stfaa gut ar | 595 avg faee faal
i oF AgAd facqifaa  gur a1 &y
graw ares < 92 1 3¢ fardifdan €
WAMFAT gAY AW & ewEE d
ot ¥ & ) genig arg  fFar gELw
asq WY 9@ §( TeEW a7 FI
ar

"That the integrated character of the Sapru

House Library shall not be allowed to be
disturbed by any partition or division;

"That the Sapru House Library shall
continue to be housed in Sapru House.

"That the Nation shall not be forced to bear

an avoidable and wasteful expenditure of a
crore of rupees, which any shifting would
inevitably involve; and

"That it shall be accorded the status of a

National Library forthwith.'

This is the Resolution.
g  g¥19 97

WIT T8 9513 & q1g A1 aEar 3, §
g fe 5y ST 3AE0 WET HT 0w
9% g9 2, IAF UF[ILOF qqd Farar
T A IFA WIT TN e
ZIWG ATH F@T AT W2 fE oag
gqrgeare age ghaafadr & aag 2,
zafaq ag agr wawr | & 97 S &
garr wrgar e 21 g @ qEE 20
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A Fe & WK ¥ WY AYIA F arw
AT FFAATF  GITATAA w2 &Y
fafeer ot §. w1 a7 ZE7 @ af, w0
gg ey 3 7 9 fafezw & qu 39-
am wdl e AE gAT ) W &
FU7 7z frug arfraf 3 av v
& 9% wf § fvowra 9w g w5
FET A H W IAA 15 Hw mr
warga Age qfqafad & fwa #
AT | AIT WA W AAT g el
2 1w gfaafadt 5 oea w;awar g
SATT HHUTY THSST FT F WX 5q120
q AR AT A1 AEE TEES ¥ F
gw ag® ot & 9f7 agr a7 gwT w7
Q& AR TAAEZA K F 1 age o
FATA 5T AIFL &1 AFAT AZN 2
quag fAaza g fe 20 s %o &
W AT WIS gH IW e A
a1 & &b g 7 907 £ o oW
w1 |IY @Al 41 9gF 97 THEST HoAT
2 7 srarzvae age gfaafadl ar aga-
Fiaar M7 zgegd 3 feda ghzde
FILAGA ATF HYAG  FOAT ATEAT 2y
IAF 17 Al 341 @ AIOEET L F
919 F UF 9 A G351 @4 2 afar ?
AT ABT 9T FAS] AT A HEHA
gy 2?damwar g fr o ozwiy S
T A H TH AE A WAl GFA §
fod gure o F 781 g WT 1ga g
A1 IAFT wiq & AfET 0w qre o
79 10a AI%AT AET 7 a1 IEE Far
& 59 fasil i & zra &, 3 wrgxe
¥zw W foadl adr deq 9t w7 E
7 AqT A1 & amwar g fr oag
a9 grrfE A Ad 3 fs A
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w3 w0 O ®), fear fefigas
AT ®1 | qg A QIRUAA qaE 2
Wit @R @ AW F afzAT AqY
afig | queg afz woEn T Awar g
fw foelY ardt & grai & ga®! @ a@
T FdY WA Sifgg @rww gwEr A
#ifadr 7T oF wwrs § =7 F 77 fEy
017 oF uFif F w7 § gH A 9g
IE13q, 7§71 9T wiaw T wfas 1 Mg
grs &, M fEs wwee o1 gav
fazaia &, 7 39% @15 3BT HF | A
qra wiTE § | GRT T A F s
g% aar Agl awar | afew @
A Fgar wgat £ B ga ared & w5
faaar suaiw agt 97, faad gra
ITAN A7 9T I §, 487 gL A H
39 B TAHT ITANT FT AF AT
az 0% 3 5 3T g2 gy Al #
AR 7 A H 3 | T WiEET & T
IAFT g T4 AT IqE  FOWT 7
W9AT ZH0 300 IET § | F |wgm
fF w1 ot ga% arafas sy a1 7
FI2-GIE qA § | 99 Z3G ATEA I F
qAre AT AT g | e F Aw H A
TR AW &1 ZLAFAT &9 Wl g, Al
gfaafadial & wwaT wrs wesEar 2,
gaF waa H X awwar ¢ fE ogare
AATHT F W17 AT FT @191 9rfzm
% 3991 #a1 &% 21 94 AA1 @
AT AIF AF &17-a1T 48 g7 Al 3
fa: ag farar 2w 781, /v 3o fover 1
TIFAT ZIr | ®NT gEEar | e
ATAAT A7 AT W A WT W wHEA §
f agear g | azsar & war, afea
34 & fau ®1f waarz  &ar aqr giw
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7z ot ®C FArr fwr &1 agdEar
AT TH WEISAEAAT F1 IZAAT 3 AT
WY &1 I@AAT & WT AT AN a%-
91 & a1 39 % fqq #av 41, 21 &) @
TAFTT $TA 51 A€@ § | TR QT
ZAR A4 W) 59 & faegy § 07 faan
F7 | TQ &M A 57 7100 & fa=rd &1
HEATT AT A1 TEIA €1 A9 H, A TAA
wawq ggar 20, & gl S
ag 2 Tr wrst gurdl (e o wd &
wdifafafes 40 € g1 @ 2 faan
dfa® wea a9TeE g1 @ § apAI &
A 97, T/ET AFAT ZHT0 | ZAL, AT
Fq=gAAl W 43 W § W aw %1 (%
faet ot qu w1 70w, gfaardt
AT T A187 T HITAT, 93 TH %1 &
w3 AH TE 2 WL IA F G HIHG
F1 AW F A1 G@Wg g, WL A
F %13, 92 939% § F7T AT I 3,
I F YA qF 7 W & gfrafads
F1 1 I9F T AT U RAT 2 | 0T
awar 2 fv = wd fewfa o1 g
% fau fwen w@q w4l a5 §5 Agr
57 130 | 7 fAaga s=wr fs o @
HIHE 9T w1 W1 17 8 fEr &7 6
fee g% a1 & =a %1 garaa ¥ fao
441 F7 g 2 |
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MR. DHPUTY CHAIRMAN : The
House stands adjourned till 2 p. M.

The House adjourned for lunch at
seventeen minutes past one of the
clock.
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The House reassembled after lunch at
two of the clock. MR. DEPUTY CHAIRMAN in
the Chair.

DR. V. B. SINGH (Uttar Pradesh) : Mr.
Deputy Chairman, while resuming the debate
after Lunch, I would refer to the previous
speaker before Lunch and would like to
make one are two points. In the first place
the national Parliament should not be treated
like the Senates of the Universities of
Aligarh and Delhi The national issues which
are to be discussed they are to be discussed.
There is a fundamental difference between
Banaras  University and the Aligarh
University on the one hand and the Delhi
University on the other. The first two are
meant to be residential and non federating
whereas Delhi University is a federating
University since its inception. Therefore if
colleges are affiliated in Delhi and not in
Banaras, it is not the fault of the Government
because the constitution of the Universities
are as the originators of the ideas of these
Universities wanted them to be. It has been
said that in the name of democratisation 150
to 200 teachers are collected in the Delhi
colleges and they come to no decisions. The
advocates of fascism said the same about
Parliament, that the elected representatives of
the people, hundreds in number, cannot come
to any rational decision, and that there must
be a philosopher king. But the country has
rejected the idea of a philosopher king and
has accepted democracy.

I think the proper perspective for
discussing the work of Education Ministry
would be in the context of Article 45 in the
Chapter on Directive Principles which
provides for free and compulsory education
for all children until they complete the age
of 14 years; and item 66 of the Union List in
the Seventh Schedule which provides for
coordination and determination of standards
in institutions of higher education or
research and scientific and technical
institutions. In the context of our planning
and development an addi-
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tional dimension can be added as education
trains  skilled manpower for various
branches of nation building as well as it
creates attitude and intellectual climate for
economic development. This is why the
Kothari Commission report is entitled:
'Education and National Development'.

The Government has now taken up the
question of primary compulsory education
because of the electoral commitments. But
the report does not reveal any serious plan
on the subject. On page 3, it states:

"In order to make school education
meaningful and practical financial sanction
has been given for the introduction of work
experience in 1000 selected middle schools
in the country to start with. All these
programmes will cost Rs. 4.4 crores".

This financial approach obviously implies
that in schools other than these one thousand
education continues to be non-meaningful
and impractical. Now this admission has no
meaning. If education has to be meaningful it
must be not in selected schools but in all the
schools and for that necessary reorganisation
and democratisation of the structure is neces-
sary. It is time for the Government to
recognise that with education remaining a
State subject and with the financial approach
to it the directives on free and compulsory
education will not be implemented. The same
is the case with adult education which must
be completed to take to the tillers, artisans
and industrial workers modern gains of
science and technology so that their skill and
dexterity are augmented and economic
development effected. Every school budding,
temple, mosque, gurudwara and church can
be used as premises for adult education and
every educated adult as teacher. This requires
not so much finance as it requires a com-
prehensive organisation for functional adult
education.
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The less said about the UGC's rule in the
coordination and determination of standards
in higher education, the better it is. In
defiance of the provisions of our Constitution
the UGChas degenerated into a grant-giving
agency. The role assigned to such a body by
our Constitution-makers has to be restored.
This is all the more necessary as education is
a means of creating cadres for nation-
building and national integration. On issues
like admissions, courses and contents of
study  examination, recruitment and
promotion of teachers, there must be a
minimum national standard. This is a role of
UGC which has been completely neglected,
giving rise to regional standards and regional
educational imbalances. Such imbalances
have deliberately been promoted by the UGC
through the instrumentality of the so-cailed
Centres of Advancei Studies, which are
making the better universities better and
leaving the rest to stagnate. Here too the
Government must recognise that unless
education, especially higher education, is
made, at least, a concurrent subject, it will
not be possible for the UGC to enforce its
advices and directives. Even on the question
of implementing the so-called University
Model Bill, the State Government have
turned a deaf ear and the selection of
university teachers, in the words of the
President of our Republic, has been left to
'local laymen' who seek to perpetuate their
educational zamin-daris. It is such problems
of educational reforms that need to be given
the highest priority.

Education cannot be divorced from the
instruments of education and above all from
those who impart it. The Report says
something about both. The National Book
Trust is a white elephant. Even it has not
been able to publish the works of thinkers
and reformers and like Ram Mohan Roy,
Ranade and Dr. Bhagwan Das. In fact, the
time has come to apply the cost-benefit
analysis to the National Book Trust so that it
imy be determined
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as to who are the beneficiaries the nation

or somebody else.

The Report also speaks about publication
of text-books for primary, as well as, higher
education. Under the Indo-Ameri-can text-
books programme, the Report says that 1200
books have been brought out because of the
availability of the PL 480 founds whereas in
the Indian languages no quantitative targets
are given, because they do not exist. Add to
it the increasing number of yellow books,
imported from America that are to be found
on the pavements and in book shops. This is
the import policy of educational literature.
Therefore the obvious conclusion is that the
vital interests of Indian authors and
publishers have been sacrificed. This cannot
be said to be a part of national policy on
education. On pages 85 and 86 of the
Report, the number of Indian scholars
abroad is mentioned. This gives a mis-
leading picture in so far as there is no Indian
scholar in America according to this Report.
Along with education must grow industries
that provide the means of education. It is
good that the Government has established
three printing presses. But they will not be
fully utilised unless there are adequate paper
and binding machines, and above all,
publishable material. These are the areas in
which development has to be accelerated.

There is a mention of teachers' welfare
and national awards. The Teachers' Day is
also celebrated. All this is like celebrating
Nag Panchmi, which provides for one day in
the year for snake worship, and the rest of it
for killing them. The right course is to
provide a national scale of pay to the
teachers, and a minimum scheme of social
security including provident fund, gratuity,
pension, housing and health insurance.

Unless a scheme of integrated educa-
tional development is taken up under the
auspices of the Union Government, educa-
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[Dr. V. B. Singh] tion will not become
either an instrument of economic
development or a means of emotional
integration. The unity and integrity of the
country demands that there must be an
immediate stop to Balkanisa-tion of
education. In completing such stupendous
tasks of educational restructuring my
sympathies and support are naturally with
the Education Minister who is a colleague
not only in this House but also outside it.

Thank you, Sir.

' it &0 gAo Tag (STT W27) :
Gorst fr & alwar wigar g &
w9 agr 9T 93-42 gt & swredArd
T @ AT qt Gk Ag AAAT AT W AL
S €9 1920-21 Faidt @1 7 g«
AWt § #3097 6 qR AT ST ¥
X & aigl Rww @y, anifs I
AT F T E

uE T waed o fR A g

wE

sy o oo fag: fafrezr &t
A1 g ﬁ (Inrerruption) 3;-([:'& ad 8.
quAT 3% § AT zafae g9 £1 gArar
arzar § 1 39 Fwa NN WY F aga
g ard 2w ¥ & O Wi gt ¥
g Fafamdl gFa @ T g
famr & ax & @ wifasrd gwa
@ ¥t g8 AT ¥ 99 349 79T £
Far faar 4t & gaidr 01 ggFaT @
ag gEd g AT wea B )

& g1 faandis & @@y 6w
M3 & arg wg asar § fF agh o &5
T GIF FIAL X FGF 987 )

st AR @ (Y9 RY) ;
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st o uAo fag : af, =T wwar
HEAT |

*ff wgraty @it Far a@r W
gt | mifwer ar ?

st @to gAo fag @ gi, @mr W
gl H mfaw &r gw & € a@ &
AT A w7 wEr A A & fer ¥
fag = ndia gew # € AAT 909 2
g 35 famfagi 7 faq #3 0% a9
91 var qr WY I9H EW w\T  @rAr
QFIT 9 | a99 I A1 A g q
ag ®aa A1 aww q ¥ fay iy v
M a3 A FT ANCAT 91 WL EW
T ATFIIET HGT 99 qiad 91 98
SRAT WA IW  A¥T @[ A6l #
Adm@ W | afed sy v F e fed
afze® #FEl § H9A agE F1 WAl ¥
fag fafaree wix wifqariiz & feas
At qtena § 1 o afeww wgat § 150
Fo § ##T 200 %o wWglar &+ gar
R'WIT ud w8 %1€ wawg agr 2
FTHHMNT WA AR E @ H ozaar
A< g1 a1 ¢ | 48t 4 qE fawwy
q 9994 ¥ g1 wAS AT A geH
A9 AT § WIT ZA AR AW WAl
& WAIE SUAT 91T 2; #qifF IgF1
9%d & IAWI A (A § 1 ats o
A ®amr 97 W17 fzar B gw 3w
O N | AT T F,a17 7 25 au
qgm ag fasr gamy s owv
@1 & Wi oW, QI q@ g4 gy
WE S 9RA G qur ag 3@ 9
ara 7@ 3 # & " q;r 9% §
dfsq sqigzam age &1, 1 %y 4
fe g ag wies-dwre 21 3w
A WIS & Ay al-ade aga g
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7 | ¥ waard) § 977, a0 AgT FE
aw 3w 2, fegoftsr & 1 @i oTeH
frfrezz mfgar 59 7 2adt &1 AT
gl § o wies swrw EfauE W
ofssrs egw F1 @y T @ TAT,
3aF1 arfas sfaqwa a9 @ @WroAar,
sau faar ar f& oF Jmwifes afen
T gfegauq m"wherc there will be

wining and dining.

Wl REIAIC @il EREE F
gfaaq 1 ar ?

Wl & gRo fAg @ dlew =TT
vaifaqa § o afeq 5@ &1, o
w1 arq & gl Fa1 Jgar | 7 /9 |
HTH! WGl F A9A g4l a°@ FY
1ar & | o f&d gwa SEangeane o q
w21 a1 & sgoet & arz (fww 7 @53
5 fwem o A1 9AA A2 AT § 3AH
w31 f& ma ws wiew 3o §, Tl
gy 2w H, sarar Fad ¢ afaeed
T § 9z & A wufwag AT
SATAT 2 | 48 AT A 3T & FEl
dlgHazr fa0g & @ A w1 fs
foredr sarrsl mrst W@ IE0 2 4% S
gardl qeeger 3, gwrdr W1 aewfa g
sasl faage wagmar w3 &
g

oft wrgwat A qira (fazie) o
foer wa1 ST AT RO R L L.

51 dto uAo fag @ fwwar w=7 S
%1 W aga faqi & wmar £, A3 ¥
AFAY £ a4 7 OF AWE %A 7,
AFE 4 | § W wud gyfraa &
AT &g asar § Wi W A §2 W@
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2, o1 qdl qrAar g7 quA arai 71 fee
# @ET H | F4T A IT GUA qral ®
FgUs, IA A AT 1 WA wF
WETG UATFENE AATG H 5 HCgH
A e v 2 fE garr 3w adm
g A, Fr A1 wreAl WS ogEwma
2 3A®) 1 Z4T § Avdis @, oy &
% g% mrawa g wamEr
T UF sAFAIT §IAAT F ) AEAHD
ferar 7 #1€ na=g At & 9w sugEE
RECHERNEC R Eia L T
o\ qfea® 59 gA0 A1 q@r az-a@
wFISAl & q¥F J0q7 A1 ¥ Q-2
aY w97 g7 Wi |9 §¢ §wa 3,
IS OFFAA ¥ WL uF HA q
vl § afsa ag feagw a3,
BHITT AT ¥ | %W 25 99 & vAqe &
arg WL G AAISIAT 44T 41 dEd
fe 2w 7 aqlt & sy arzdaar 5
Zean ®Y & W7 oyEQA A1 &0 2, IFA
qRr AFT, ITAM AE | ww Afan e
%I OFFIA, BMR UHAA W
gAiafadt & wE ogkad & g
afz sqigr agt & a1 &1 g9 #1
ard ag1 | Afsx 9u7 g2 2 f5 aga
wiz geiiffalan & am gz @7 fase
Frosl § w7 60— 70 gA1e 5-6 T
A GFI7 IE | THI grAE 7 4q wEr A
agar 3 f& zardr faar w1 agaerr
AATE ®7 A 99 W1 3 7 wq f& @gw
a7 Tffaafan ogdas 7 faafen)
& AwA 3wt afger guFraw g oA
w1 #1 7 9319 | 0 wiEwd gE
21 gw e geE 7 fmar 9T g
w16 & fwar & 1 F arsaAr gram @
7o F0F 1 39 % fgar mwar na
qF19SargwaMo6all @
% g% a9 41 fa@r &1 aam $
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| %1 1o uAo faz)
JF GIHIT @qq1 A F9, afFT 97
A1 gt 1 & wrvd g § f5 aw o
qgl &1 4 & 49 9T CIHGT 99
W E ag 9w ARl A&A | AT}
a9q9 {77419 as faera =@rfgd |

& srAar g e o g gar &
#1 AT AT A F ATH 9T QF
g7t ar rga, gfaar oga Atz fag
fagiz g faar 41X 9%t g& F34 &
far o € garz m w§ WMz ¥
AT FT @94 FEAT 9g0 G GE H
femafas et 4 ad & arg ar qi=
ag & arz faer & 1 %% @ oy § o
F1 qgd a1 ga¥ ag § fenfana fas
AE 2 AT AFANz § AgEar W
frad andr & | @ W, gw a1 w9
ailg ANE § IgAT F@r g § ) W
st a sgrar Y& madaz & |ga
FEY AN | AT (w7 gH Ag @rEAT
fs Fa 5w 7 %9 ag ¥ faar &
SATT F1 gHAT |

ot wraat fiqe & faar aar
2 fa otar sofg st § ga® WA
STTHE QEENT &1 A1 d5q iy |
T@r w41 4g 0 g 50 a9 F a1 |
g8 ATl A1 AT T TH A
daga gt 1T | 9§ wad faar g oan
& wga g f ag #94 gw a3l F%
qA%a | GATE 2 &1 qdaY, gHIT AN
FT HETAT 49T VAT gHY avg q adr
73 ? W7 gw @ 4ET %A ag-ad
AT FEeeE FAU § 45 FI smEnT
 En oAl EAl ad& ¥ wgaEz
Fardr Srdy g ? & gquat siwa
F1 &9 §T 14T F11 § agq75 7
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aza g, afeq s Gow d am &
a1z g% ag auw 7 grar fa Ja eae
afY 91 IN A% A1 | IA AW A Fy
1 Fgd  #ifw oA arn, afey
w41 4% w7 & WAt 4t N 7 gt
%% a7 41 &g & wew f{ewar
2. mgar fasit feemr aqi %37

d1 & agst @a @1 FFAT ATEAT
Zaz gz @ fwawg ur mar & ard
farerr ot q¢ sigwt fee & fasre
FIAT 9AT | qgF I FHETE KT
wufeal 1 fediz e faelt @1 937 2
T 7 gdr g€ &1 3w AW Ad T4
@2 AOF AT A G g & fw
T TG YeF F gvE ¥ Aedr Q-
09, wsgl A s foar gw 49
T3 W9El as 9gw a%a § Wi
7wl F1 g aar #1 few@wEr
fFgnizsgragegm @ § aige @
ST wiHr W 2 SAR1 3T Al F1
femera & a1 g Sady ads & qw
2 AT SEEl g 7| § ) AN
# ga¢ fawr § faga) e ar 1
gAag | g, an Az 2 & gard wy-
Far fafaedt @ o gu #) fadar na-
9 WIFTGAZ T W E 1 A1 EW &A
oq¥ 4T g &2 ZIAT diEq 7 a4 gH
UMY IS ATE Y @A g 7
I ¥ wgr s fe wg faday s
F1 o7 afgewry Far wiga § 1 WO
IFF 1 UF A qa § Ariqw FwHIOT
#qr, g5 feza #adt A e gaw
A & faw oo widt o #/ sew
A% gy §7 & g9 faw g, 0w
wifer & us gat fafaeeT wiga, o
i fasr wioa & JEaT ol 4, I
wrgIArE ot @ w81 fF s aed
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2, Py mroow fag St 1 wweE
QITAT G & q2ET £ I® AT AT
fagar wwx fagst 21 a1 s&sr 0
afgsmresmr aga &1 sEEEna
A1 w1 fawm dw g1 war | I WA
7 sgr—udl, fryad, o e %@
Z1? MAwgrfs & woFr am J
agarsar | 741 § oA wwar g &
®| gg aa A% g g fF wreA
afemferr grada gardt 29 30 W
afemm 5T 1@ # a1 781 ? wiv w§ A
Zwz g% %1 39 greaw &1 fzar am
21 zq fei? &, w9y 5, 6 @Y fward
argq ¥ fagarg adt § sawT A /T
afawfear 1 25 ag am ag
(uradiz) gyafer 2 <t 3 1 ag w18
gdladz g7 @Y & ag wgar g
wrard & fda, a9 o 5% a1z 91
Aifad fs @ zw a0 Za & N Fw
gE FT G § a1 A T A5F § 7
agt wasit gtar ugdaT &1 1@ 747 8,
FaT qg o g 7w S @Y Wy
Adl areltw 1 19 F@ 6| gafEa
2 fr say gt @@ wdar wed A
@ 21, afeq s@ wid 3 oF 9 @
q gra @t gge fwar ar | gart agh ar
38 gUA FrAT AT waeq WX T
gfaafudls o qydas &1 F7gag
Fla-ada agl, feaal &1 gz
SET g a3 Y w2, afEw o
a7 ag 99 W g | W7 qfeas e
¥ faer &1 wrenw m@dS gaoww
gwd forar gast f faaqr a3 2,
foaa o120 & @41 2 Sadl qFF  wT
Agl €Y, Al #whEl F o@wA F A
agt 4 wix garw gt ag § 5 afz
¥ dEHT WAl Areaq § farwr T Qi
FA9F  afqdima & Fasr HEA
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T#1 faanir | #ar ag feafy st 3 az
FIE At 2 gn @1 w5z & @9 §
faa ? o feafa g1 srg fa gare i
% @gH, (AeFlA4 Wit wgwmr oq
foar qudy 2, a7 =13 femd & a7 &Y,
fram &t gfzam g1, fear & amig
71, ag ¥%z fefiaaz ofems @ &
foedt g1 & qma fre g, ag w0
3fea grm 7 & #ar gus zaw w0
a#iet agl w71 g 7 & Wiw F@Al g
f& zmdr foay agfa #1 fee & asfim
faar stra, sa wifasrd qaedsn arf
AT A1 FIA AT | BATE AT WITA
arar & f oeree wfeme @1 a4t 3, 9

AR
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1 gAA wagw geafa F1 87
29 A ArAINAT FIq A1 AT FFE
T & alz affwamiz gawr ufas

A T A g9 4d g FT T

ag oF ag-feaf 8, ag waa
QA gH AIFAT WIAT T Owgd 3
afed agfaa gwar & 7@ faar mar
w3 aré, geF adT §, A% @ 7 A
g, g4 F19 w99 & 94 gar | wia
faagam sar adg 2w wAfaer o&
ayfgaredt 2o #1 AgAT T W@ o
g9d w9E T T IAH Qg 44
@A AT & 1 ag@ A 39 &, T 2w F,
Faa frdl g & 30 7 A7 g o
T 3% agt G w9 w1 9T qA
g1 war & 1 & ww agi w9 @’
gw wgA & {5 gw et & grav 3,
gu ®wgd § i gardr us famga af
At B, gu AT @ § WYA ET 9§,
afga adtar w1 @ ¥ osan
drgar 2 7 at & waq oF gifas arg
wgar § fo mas fee & a7 v ¥
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[#ft &ro w0 fag]
AT O\ (Time Bell Rings) 3
faaz

Zare AsarAt # feafa g5 a9
a€ faadia &) & a==1 &Y Fw@r g,
99 AYAFE F=A1 &1 § Fg awar
g 5 1918 =@ 1920 do H
AwarT & T oF 4 A g gy §AqT
¥ I g, waEe 4, afew arw & o
ANaFrT AT F1 7 F@AT g—F T
or < fzedt w2 #Y ara ag w7
WE @ H AT Z—ag gurd
A 2, JIT WS IAR Al B,
# g awar ¢ f& o wsar wA-
frad 7 fraget G § @ W w9
ST AraE |nr & OF § o 7w,
afed 3@ gq ara &1 § s Tdr -
g dift &1 gre fwar @ ow@r g,
faraan et 341 =rfgd ag am A 2 ar
@ e T qr qizarexr faer ay,
TITHATER TEAAT FT 1T A AT G OB )
gH g siier assiA) HTAT § )

# ga arex g @y gm ¢ O feen,
ugs gfaafad A, aqv s@HT 0,
wI1E fmr #% ar IT¥ W ®F 4T
IAFT qNGA ww , IgE faa & T
AT EAr g1 W AAAr g, WY 9ET
aarea gfmatady 2, faeat gfaafadt
# gaar ¢ AV aepa gfrafadh 51 ot
z@al g | 99 §g Faar g, Ia iy agy
WET AT 7\ WA AT IW IW H, WA
T weAl 7 gy A 2, J1 F ag
aveTEd wA & far mmr gwr Efw
wraa & fag gwrdr s o9 Qg
W1 7@ 3, 99 arw a7 Fawr [y
w owye ofadw wfd, ey ad
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wfxaar a1 qgrea, g W fee
aegan AT A ) ag § agd F
Fg W E ) WTE arel amdfow &
AAEFA & IAT H K A g
qrar 44 g | ugdew fafqedt o1 &
AT HIAAT % 1 agT a1 A M
ogkaE feqédz & grasl 1 Q9-
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SHRI BRAHMANANDA  PANDA
(Orissa): Mr. Deputy Chairman, for the ills
of the present educational system in our
country, if anybody wants to blame the
Education Minister or the Ministry of
Education—for the faulty system that we are
pursuing should think twice before doing so
because all of us here, with different shades
of opinion, have contributed our humble
mite to create and make exist disorder,
chaos, indiscipline and all that in our schools
and colleges. I must thank the Education
Minister that at least
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the Kendriya Vidyalayas—public schools—
and Sainik Schools are comparatively quiet
when compared with the other high schools
and colleges in the whole country. Education
being a concurrent subject, we need not put all
the blame here on the Education Minister.
AndI may repeat that for the present state of
affairs all of us are responsible. I went
through the report in detail-missing not even a
sub-para. Of course, they are doing their
best. But for me personally it is a jungle of
schemes and projects from which, I am afraid,
the planners themselves may not find a way of
escape. It is a faithful report of a soulless
system we are pursuing zealously. And I have
no quarrel with them because 1 cannot expect
them to offer me mangoes from a tamarind tree
which we are all nourishing knowing what
fruits it will bear. Therefore, there is no
mention in the report as to how to reorient our
education to check our evergrowing
unemployment. There is no mention also
of student restlessness often manifesting itself
in violence. There is also no mention of
foreign elements meddling with our
university affairs. Many a time in this House
we had discussed CIA money, this and that,
angling our professors and brilliant students.
Of that I do not find any mention. Anyway, I
have my own views on education because
education is a subject which we should not
view with a political mind.  Socialism is a
goal for me. It may not be the same for
Prof. Ruthnaswamy Education has certain
goals and they may not be the same for Prof.
Ruthnaswamy and myself. We have to
cooperate with each other and re-establish the
values which are vanishing, raise the standards
which are falling.....

SHRI K. P. SUBRAMANIA MENON
(Kerala): How can you divorce the socio-
economic system from values?

SHRI BRAHMANANDA PANDA (Orissa)
: I am developing my point. Do you not have
patience? Our educational system has gone
bankrupt. Our syllabi are antiquated. — Our
teaching methods are
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outmoded.  Our examinations have lost all
significance. We hear invigilators being
stabbed, Vice-Chancellors being shot at. And
recently in an examination hall at Puri the
examinees enterd the examination hall with a
bomb explosion by which an invigilator lost an
eye. These are common occurrences in every
college.  To achieve our objectives social,
cultural and economic, we require a new kind
of manpower to become new type of leaders -
leaders who has pasted through the crucible
of Seva as Sadhana; leaders who have passed
through schools and colleges and mastered the
problems of the present and the future in the
light of the past; leaders who appreciate
the liberal traditions and culture of this great
land. Seva turns into Sadhana when any publie
duty is undertaken and discharged not only
with a sense of self-involvement but with
complete self-effacement. It should be gone
through for the sheer joy of it; not with any
personal motive. As our process of education
has become a trade, our colleges today are full
of prospective bread-winners and degree-
hunters; not genuine seekers of knowledge and
truth. As a result, colleges have been
infected at present by anxiety and perplexity
discontent and indiscipline, irreverence and
futility.

Our boys and girls are sent to schools and

colleges in order to cultivate discipline,
control emotions and canalise passions.
They are to learn mutual co-operation, good
maimers,  humility, = compassion  and
comradeship, adjustment to limitations and
overcoming of obstacles with calm
deliberation.  Are these objectives fulfilled
today. Hence our girls learn to become
desirable wives, mnot worthy mothers our
boys learn only to clamour for rights with
scant respect for responsibility.  Our pre-
sent system of education totally neglects
1 the education of the spirit. We need
ai philosophy  of education which
reflects the general philosophy of life as a
whole. Its watehwords are truth,
righteousness. | peace and love. These
four pillars of Satja Say's philosophy yield
the four ideals
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of higher education knowledge, still, ba-
lance and insight or vision. Knowledge, as
its own end is one of the aims of liberal
education. The capacity to think has to
be are used an applied to new life situation.
All knowledge, as Keats said, is a remem-
brance. It should not be reduced to the
state of an encumbrance. The idea of
general or great issues in education should
no doubt be emphasised.  The engineering
student should have some poetry or music
and the student of literature some science-as
a living experience and not as a load on the
memory, Our youths have to be provided
with an  education  which, while
cultivating their intelligence, will also purify
their impulses and emotions and equip
them with the physical and mental disciplines
needed for drawing upon the springs of
calmness and joy that lie in their own
heads. Students should be happy warriors
balancing action and  contemplation. The
study of psychology and philosophy, the
company of the mature and the detached
meditation—all these are necessary to have
the three supreme "S', mentioned by Tenny-
son—"Self reverence, self-knowledge and
self-control. These three alone lead a
person to sovereign power." Balance is the
key to the integrated personality. Vision is
the fourth factor. A human being is put
purblind without soul-sight. ~ Referring to
students, Satya Sai says: "Their higher
natures will have to be fostered and encou-
raged to blossom by means of study,
prayer and Sadhana, contacts with the
sages, saints and spiritual heroes and
heroines of their land". The objectives that
animate  higher  education today are
strictly limited to material prosperity alone. It
inspires that happiness consists in accu-
mulating money or knoweldge or comforts or
reputation. Happiness can be attained only
by cultivating a state of mind which is
unaffected by fortune, good or bad.
These objectives richly feed the illusion
that you are the body and that you are
destroyed with the death of the body.
Students, therefore, should be attracted
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to cultivating 'Vigyan' or science with
'pragyan' or spirituality together. With
our faulty educational system which has
made no arrangements to instruct the
young men and women of India in the
principles of Indian culture, itis very
difficult to made our youngsters come to the
right pith. Saiya Sai says : "When man is
not trained to lead the good life, the
Godly life, teaching various skills and tricks
only make him a danger to himself and
others." That is why he insists that
"politic* without  principles, education
without character, science without huma-
nity and commerce without morality are not
only useless, but positively dangerous." And,
Sir, we have seen how science without
humanity has worked. =~ What is happening
in Vietnam? What has happened in
Bangla Desh? Probably, today or tomorrow
we may be hearing the commencement of
the Third World War. Therefore, things

should be processed through our
educational institutions and the human
spirit ~ developed  properly through study

and meditation. Respect for others and
reverence for our traditions should  be

developed. Not only India, but
other countries also have  some
liberal  traditions andthey have their
own 'theirness', as you may call it, as we

have our 'Indian-ness'. These things have to
be cultivated by our students so  that they
can be puton the right path fora bright
future. Therefore, Sir, it is high time that
we took courage in our hands to change our
educational system with a philosophy
based on the teachings of Mahatmi
Gandhi, Kaviguru Rabindranath Tagore,
Sri Satya Sai and Sri  Aurobindo for an
all-round educations of which spiritual
education is an essential part. Let us not, Sir,
forget that India isa Yoga Bhoomi and it
cannot be a Bhoga Bhoomi -a land of
skyscrapers, tinned foods and mini-skirts.
Any attempt in this direction is a sheer
waste of energy which results in utter
frustration—a disease which is more fatal
than plague or cancer. Let us strivs
hencefonh to keep our young men
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andJI women free from this" 'Rogam'-
frustration.

MR. DEPUTY CHAIRMAN: Yes,
Mr. Appan.

SHRI G. A. APPAN (Tamil Nadu) : Mr.
Deputy Chairman, Sir, [ am very glad to
take part in this discussion. It is really
very fortunate that we have a very very
able Minister of State in charge of Education
at present. Though the  previous
Education Minister a Cabinet Minister,
took up office, he had no time to devote to
the cause of education. We could have
safely ignored his name as a Cabinet
Minister. But, Sir, [am very glad that
after Prof. Nurul Hasan has t aken up
office in October last, he has really done
a lot. Shri Siddhartha Shankar Ray had also
his own interest. But there is a practical
man, no doubt. We have here Prof.
Nurul Hasan. Unfortunately, I have not
learnt the art of flattery. But, Sir whatever |
say is what I honestly feel which nobody
can disagree with.

SHRI N.G. GORAY : Nobody can dare
to disagree with you.

SHRI PITAMBER DAS (Uttar Pradesh)
: We did not learn it; we know it already.

SHRI G.A. APPAN : Prof. Hasan is
aware and I would also like to make it once
again clear that I am a teacher of fifty years
of standing though I am only 60 now.

SHRI MAHAVIR TYAGI: You are
not that old.

SHRI G.A. APPAN : I started teaching
at the age of 5. Even when I was a student in
the I Standard I was the monitor for all the
classes. When I was the moni« tor in the II
Class, I used to teach even the III Standard
students. There was a single teacher school
in my village. This is the type of teachers we
had in those days and this is the type of
teacher that I was in those days. We as
teachers used to work in the past not for six
hours or four hours, but from morning till
night,
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till late in the night. When I was a village
teacher, I used to teach the students up to V
Standard and after that even the high
shool classes also. 1 was even teaching
the college boys as a private man. I have
taught the law graduates, post-graduates in
law. I was teaching M.L. students and I am
proud of it. That was the type of
teachers we were in those days. That is the
type of teachers we want in these days. But
what is the type of teachers that we have
at present? Mr. Deputy Chairman, Sir,
teachers have become labour oriented. They
are indisciplinej. They do not clamour for
better efficiency. But they go even to the
extent of gheraoing Ministers' houses and
Secretaries' houses.

I also tell this House and this country
that when I was a teacher I was working at
Rs. 11 a month. I was very, very happy. The
salary of a high grade teacher in those days
was Rs. 10. For a Secondary grade teacher, a
matriculate, it was Rs. 12 and afterwards it
was Rs. 18. The salary of a graduate teacher
at the time when Mr. Subramanian was the
Education Minister in Tamil Nadu in 1950.
was Rs. 28 per month. Now, Mr. Deputy
Chairman, Sir, the country knows how the
teachers are being paid. They are fabulously
paid. They are not honest in their work.

1 am also the son of a manager of a
school. 1 am also the manager of a school—
not only ordinary schoole but of a number of
schools. What 1 want this country, what I
want the teachers in this country, what I
want the Ministers in this country, the
Managers and Directors, is to train teachers
after the way we were teachers in those days.
Teachers in those days. Teacher's job is an
honest mission in life. It is only teachers
who have become very, very great. Even the
late Mr. M. C. Raja and a number of other
great men have been rewarded for their
honest work. But, MR. Deputy Chairman.
Sir, of late there seems to be Governments
interference in the administration of edu-
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cational institutions bsing induced by self-
interested official class, biing induced by
vested bureaucracy. They do not look into
the case or examine the case put up by the
Secretaries. They simply say, 'yes, yes'.
There is an attempt both at the Centre and in
some States even to take power to control
educational managements and private
managements to educational institutions
throughout the country. I have been telling
this House ever since I came here. It is for
this purpose and with this mission in life
that I have come to Parliament. I am really
very proud of it. I have been telling this
since 1946. If you will see the papers which
were handled by the late Pt. .Tawahar Lai
Nehru and by the Ministers of Tamil Nadu,
you will see a paper written by me in 1948
that education should be self-supporting. It
should not only be self-supporting but it
should also be able to earn money—not 10
per cent but even up to 20 per cent. How ?
You can examine it. I have experimented
with it. I have educated a number of boys
who were cutting grass, who were rearing
cattle. Now a number of them are college
professors with three degrees. A number of
them are getting a thousand rupees and
more. There was a boy who came to me in
his 5th class. He is now an M. Sc, 1st Class,
A. M. E., 1st Class. He was earning and
learning—earning not by way of
scholarship. This is the type of education
that we should impart in this country. Why
do you want to waste money on education
like this? I am speaking here from a
practical point of view. This is what our
Ministers should do. Let us take one small
taluk and make it self-sufficient. Reach one,
teach one.

When I was in the fifth class I used to go
out on adult education. We used to spend
our summer vacation by going to villages
and teaching the adults and on cleaning
campaigns. And nowadays the teachers
want to play carrom and cards. I was a
teacher myself. In the present day
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there are not even 1/I0th of the type of
teachers that there used to be. They are
influenced by the present day glamour of
leisurely life. They have learnt their lessons
from the trade unionists—I know. I have
great regard tor trade unionists of socialistic
nature. Very seldom do I find trade unionists
in our country who have that socialistic bent
of mind is we see in the trade union leaders
in Russia and other countries. Most of the
so-called the trade union leaders are sharks;
they misguide the people. And I know
somebody here who has been saying that he
is a big trade unionist and he has done
immense harm to the society, not only to the
society but also to the whole country. Please
pardon me, Mr. Deputy Chairman, when 1
say lie is a Cabinet Minister. He is a friend
of this type of people who have been
spoiling the trade union people. Here is my
friend, Mr. Mohan Kumara-manglam, and I
would like to tell him one thing before his
very eyes. Wherever he went he had spoiled
that particular place.

SHRI PITAMBER DAS: I
admire your patience that you
afford to sleep even when he shouts !

really
could

SHRI G. A. APPAN : Perhaps I would
bring down my tone.

Sir, I would like to tell here in this House
and to the country some kind of a truth
which 1 know. Please pardon me, and if he
has anything to ask I am prepared to answer
that. Four or six years back I went to the
University of Madras —This 1 have
mentioned sometimes back on the floor of
the House, I went there by II O'clock. Many
people did not come to the office and I
enquired "Where is this superintendent ?"
Where is that Superintendent  ?
Somebody said
"Nc, Sir, they will come only at........... "1

asked, "Then when do you come ?" He
said, "We come by 10.30". How do you,

support it ? Then, the same evening I
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went there again at 4 O'CJock or so. And
you know, the office was supposed to be
closed at 4.30. But I found that everybody
had cleaned his table and was walking away.
I went there on some work and asked
somebody about it. He said "No, Sir, please
excuse me. We have already closed the
office. If our leader, Mr. Mohan
Kumaramanglam,—who was an advocate in
those days—comes and sees us answering
anybody he will take us to task." Do you
mean to say that I tell lies here ? No doubt, a
labour leader has to tell people to come on
time and go on time but he cannot ask them
to come late and close the work early. I have
also been a labour leader myself. I was a
labourer myself; as I told you, I used to
work as a village coolie on six annas a day.
But if this is the way, what happens ?

Anyway, let me not transgress the limit
from the education point of view. I am just
coming to it. I say, please give me one taluk
or one district and I will see that the money
spent on education in a . particular place, in
a particular taluk, within ten years, gives
you a benefit of 10 per cent. Let us have an
experiment. 1 have been saying this from
1948. If you want I will show you a copy of
it which I

sent to Pandit Nehru. I sent it to 3
Pandit Jawaharlal Nehru who

was then the Prime Minister and
to the Education Minister as well as others.
Let us try to be practical in approach,
Coming to elementary education; have we
succeeded in it ? Is it not a democratic
principle of State Policy to provide ele-
mentary education to all ? We have passed
22 years and have we succeded in it ? Is it
not very shameful for us that even now the
percentage of literacy is barely 37% ? These
days the attendance in the elementary
classes is between 40 to 60 per teacher. If
anybody or any officer sees this and still
keeps quit when a teacher has 40 pupils to
teach, he should be either a dunce or a crock
or a misfit in the society. In elementary
education, the maximum a

p- M.
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teach«r can handle is not more than 15 or
20. It can increase afterwards. The
foundation has to be stronger in the
beginning stages. I request the Minister to
speivd any amount for elementary education
but not lo allow more people in a class. He
should see if it is not possible for us to fix
up an average attendance of 15 to 20 for a
teacher upto the third standard and
afterwards it can go to 15 or 30 and high
schools it can go to 40. I know a .number of
schools having even 80 in a class. What can
you call it except a flock f Coming to high
school education the best type of education
that our country needs and could have been
benefited by was basic education evolved by
Mahatma Gandhi. How far we have
succeeded in it and have we been honest in
implementing it ? We have simply spoiled
the very root of the principle here. In
countries like Germany or Russia and other
socialist countries, the work-oriented
education is paying dividends in hundreds
and thousands. Here if a boy passes his
matriculation or B. A. he feels he should
have only a white-coallar job. Pay a labourer
more than what you pay a graduate or an
IAS and then more people will go for work
oriented education. Then people would like
to work in the fields and industries and try to
save. Coming to the colleges, people are
enamoured to start colleges and open
universities forgetting that each college
needs a Principal and each University needs
a Vice Chancellor who can travel throughout
the world at his whims and fancies. What a
pity that some third class M.As. are
Directors of Education and even Vice-
Chancellors. Would you not see who are the
third class people who occupy the posts of
Vice Chancellors of Universities or as
Directors ? You should not allow anybody
to be a Director of any Education
Department either here or in the States
unless he holds three doctorates. That is the
kind of thing but even officers begin to. tell
lies. I will not tolerate even a. single person
telling lies. Even the
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Directors tell lies; they see the school and they
tell lies. Not only that; they ask their lower
officers also to tell lies. That is the type of
things that we have. There is a notorious
Director of General Education in Tamil Nadu
called Chitti Babu who is a teaching lies to
his officers, who says that a school which is
running for 15 year* is not paying. I am
saying this on the floor of the House; there are
any number of such people. If they are well
educated they will not stoop to low levels.
Supposing one holds three or four Degrees he
will not stoop to low levels because he can go
anjuhere. (Time bell rings) Give me some
more time, Sir.

SHRI N. R. CHOUDHURY (Assam):
Allow him some more time for teaching us.

SHRI G. A. APPAN: Every Univer sity
wants to start colleges in every place. I say,
Sir, for university education up to graduation
let people open any number of colleges but
after graduation for postgraduate studies and
research there should be only one in every
State or two or at the most three. Do not
allow every college to have postgraduate
teaching and frustrate its funds and frustrate
its energies. (Time bell rings)
points.

Two more

MR. DEPUTY CHAIRMAN : There is
no time; I am sorry.

SHRI K. P. SUBRAMANIA MENON:
We are sufficiently educated already.

SHRI G. A. APPAN : I want only thiee
minutes more. Now I have forgotten what 1
wanted to say.

MB. DEPUTY CHAIRMAN: That will
do; I will call the next speaker Mr. Bipinpal
Das.
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SHRI MAN SINGH VERMA (Uttar
Pradesh) : Let him continue; he is a man of
abnormal intelligence.

SHRI G. A. APPAN : Let me conclude.

MR. DEPUTY CHAIRMAN: All right;
wind up please.

SHRI G. A. APPAN : You have now
disturbed me and broken my thoughts.
There was some very important point I
wanted to tell the hon. Minister.

SHRI N. G. GORAY: You were talking
about elementary education.

SHRI G. A. APPAN : I would request the
hon. Minister for education to kindly see
that the appoints a Committeee of Members
of Parliament to go into—now, it has come,
Sir—the working of elementary education,
high school education, college education,
university education, technical education and
adult education in institutions run by
Government as well as private institutions.
You should not curb the selfless service of
private schools and colleges that are rendering
great service to this country and saving a lot
of money for the Government.

Another point I have. For some time
now I have been asking for a Central
University for the South. Central Universities
are there only in the North. For the last four
years I have been asking for a Central
University. In fact the then Minister, Dr.
Rao, promised to give one. Now a reasonab'e
person has become Minister. They are going
to set up one for a small state like
Pondicherry.

MR. DEPUTY CHAIRMAN : I have
called Mr. Das; that will do, Mr. Appan.

SHRI G. A. APPAN : I would request the
hon. Minister to give us first a Central
University. I tell you a Central University in
Tamil Nadu will be able to give greater
service to Pondiclierry and to other
southern States. So a Central
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University should be given to us. Let the
hon. Minister promise on the floor of the
House.

MR. DEPUTY CHAIRMAN: Please
take your seat.

SHRI G A. APPAN: With this I request
the House to excuse me for taking irs time.

SHRI BIPINPAL DAS (Assam) -. Mr.
Deputy Chairman, Sir, at the very outset in
this discussion one is expected to refer to the
situation regarding literacy in this country. It
is an alarming state of things that literacy
has reached only 29%—if I am not wrong—
by 1971. And at this rate, Sir, I do not know
when we are going to achieve the target of
making the entire country literate. I am at a
loss to suggest anything in this regard. But,
if we cannot make appreciable progress in
this direction, I think we should make all
efforts at least to have compulsory primary
education for all children up to eleven years
of age as directed by the constitution. In this
regard Government is reported to have taken
up some schemes. Very good. The only
thing thai 1 would like to suggest is, in view
of the fact that the progress so far even in
this regard has been very slow, my own
suggestion in this regard is that in trying to
implement A massive programme of
compulsory primary educaiion, we must not
spend too much money on buildings. I
would advise the Government to utilise the
existing school buildings, have them
improved if necessary, and have two or three
shifts in the same building utilising the same
equipment and employing the unemployed
graduates or the unemployed educated
people in the rural areas and also in the
towns to accelerate this programme of
compulsory primary education.

Now, Sir, the main point I would like to
stress on in this discussion is the
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question of a complete overhauling of the
educational system in this country. It is reall
y a matter of regret that even after twenty-
five years of independence we continue that
system which was introduced and built up by
the British to serve their own interests. They
just wanted a class of white-collar job-
seekers, and the same system continues even
today. I am really amazed why no attention
has been paid so far by anybody regarding
the necessity of overhauling the entire
system. Now, some time back, when I was
speaking on this subject, my friend, Mr.
Panda, who sits here, posed the question to
me. "What do you mean by overhauling ?"
When I say overhauling, I mean overhauling
in the matter of curriculum, in the matter of
contents of teaching, in the methods of
teaching and also in the examination system.
Now, Sir, in this regard 1 do not want to go
into details, nor is it possible in the course of
a discussion like this to go into details or put
a scheme before the house. It is not possible.
I shall only lay down certain broad principle,
which should guide us in overhauling the
educational system in this country. The first
principle in the matter of education, right
from the bottom to the top, is that there
should be all-round development of the
personality of the student. It will not do to
teach the student just to cram the text-books,
commit it to memory and then vomit it in the
examination hall while answering the
questions. It is not that. The teaching inside
the class and the student's extra-curricular
activities, the social and cultural functions,
his association and identification with the
community around, all these things must be
so organised as to develop the all-round
personality of the student. Secondly, the
student should be tuned to the national ideals
right from the bottom. Today in this country,
Socialism, secularism, democracy and
national integrity, these are no longer party
slogans or party policies. These have
become national objectives. Now, if you
want really to build socialist society
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society in this country, the spirit, the idea
and thi principle must be infused into the
mind; of the students right from the bottom
The new generation in this country musi be
taught not only in words, he mus be inspired
by these ideals. He musl realise, on the one
hand, the basic values of Indian civilisation
and culture and resting on that he should
also have, on the other hand, a clear idea in
his mind and a realisation of what he wants
to achieve by socialism, democracy,
secularism and all that. So, these principles
must be taught right from the bottom, right
from the primary stage. Text-books should
be re-written. History should be re-written.
In the method of teaching, cultural
functions, extracurricular activities and in
everything else these ideas should be
inculcated.

The third thing is today there is a
divorce betweeen intellectual work and
manual work. Once we are educated we
feel that it is below our '.dignity to do
manual work. Even an undermatric
would feel ashamed to go back to the
field for cultivation, not to speak of doing
other manual work. This divorco between
intellectual work and manual work, which
has produced absolutely a false sense of
prestige in the minds of those who call
themselves educated, was deliberately
introduced into our society by the British
for their own purposes.  This must be
done away with. How can you do it ?
You cannot do it simply by lecturing or
simply by teaching. Right from the stage
when a student comes to the primary
school at the age of six, he should . be not
only taught, he should also be given
manual work.  The school curriculum
must be so revised as to direct the student
not only to do intellectual work but also
manual work side by side.  The kind of
manual work will differ from stage to stage.
At the bottom stage t'e student can do
some vegetable gardening. At the higher
stage he can do cultivation. In the cities he
may go to workshops and do manual
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work in a factory. It depends on the stage, but
the idea is that this divorce should be done
away with. Intellectual work and manual
work must be integrated. The whole
education and ilie contents of our teaching
should be so organised, the activities of the
school should be so organised that there is
integration taking place between intellectual
work and manual work. This is the third
principle that I have suggested.

The fourth and in my opinion  the
most important point is this. =~ What is the
[purpose of this education? Why should
we spend so much money on education ?
Why should we educate a boy ?  Why
should I ask my son to go to a school and
thento a college or “university? What is
the purpose? The traditional thinking is,
knowledge for the sake of knowledge. I
do not entirely deny the utility of this idea.
We must have some knowledge for the
sake of knowledge. But my point is we
are * spending public money on a student.
We give him education not justto have
some bookish knowledge, but knowledge
which will make him useful to the society.
Therefore, 1 would wurge upon the
Education Minister—I am told he is
working on several schemes—to make our
educational system right from the school
stage more utilitarian rather than pure
education.  Again, I am not going into the
details about what kinds of schemes can be
taken up, but my idea is that a student,
after being educated, must find himself
useful to the society. For the social and
economic development of this country, for
the strength of this country, for the service of
tnc society, he must find himself useful and
thereby he not only finds employment for
himself, he also works for the development
of the country. In that way, our whole
system of education should be revitalised
and re-organised. Today we simply produce
an army of parasites. After graduation,
particularly in the Arts Faculty, a student
does not know how he can contribute
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to the society. The knowledge that he has
got about history or philosophy or
geography or mathematics in his college, he
does not know how to utilise that knowledge
for the service of the society. He just
becomes a clerk for which it is not necessary
to become a graduate. Today graduates are
becoming clerks. Therefore, education
should be reorganised completely right from
the bottom and particularly at the secondary
stage. And here comes the question of the
diversification of courses. Various courses
should be opened. If I am not good in the
general course, if my mental faculty is
deficient to pursue learning in mathematics
or history or literature, then 1 must be told
by somebody, I must be advised, to stop
there and to take to carpentry or smithy or
something else. Why waste your time and
energy and your father's money and public
money unnecessarily ? That is my idea.
Diversification of courses must start in
several stages within the secondary
education system.

Finally, 1 would suggest—I know that
there are a large number of my friends who
will not agree with me—that the university
education should be restricted, but not in
number. Restriction must come in terms of
quality. Only those students should be
allowed to go the universities who are
intellectually equipped for that and secondly,
whose services will be required by the
country later on. We must have scientists,
historians, experts in geography; we must
even have experts in literature. Why not ?
But the requirement is very limited. We
require a large number of people to do work
in agriculture, industry, trade and business
and we require a very small number to run
the administration and to run education at
the higher level. Therefore university
education should be restricted in terms of
quality. I do not think that anybody can
claim a fundamental right to have university
education.  So, the
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course up to the higher secondary stage
should be a course which will make the
student eligible to call himself a fit citizen, a
course which will enable him to stand up in
society, in life. The whole course may be
revised in such a way as to make it
complete, by which a student will be
equipped with sufficient knowledge to stand
up in life, so that if he is not brilliant enough
or if his desire for higher education is not so
burning, he may not feel the necessity of
going to a university.

In this connection, I may also refer to
the question of technical education. In this
country we have produced a large number
of engineers.  But today the engineers are
without jobs. In the present stage of our
economic  development, what do you
really require? In my opinion, we are more
in need of technicians, mechanics and
skilled workers and also trained  artisans
rather than big engineers.  Therefore the
diversification ~ of courses must cover all
these. A modern trained artisan, a
mechanic, a  technician is more needed
today in the country than big engineers
who sit only in offices, only to draft
some plans. I may also point out that it
is a matter of shame that we are still
continuing the practice we had in the
British days. An executive engineer, for
example, what does he do ?  What are his
functions ? How does he spend his time.
Most of the time he spend in looking
through the files and papers. He does not
go to the work site. Even the plans which
he is expected to draw are drawn by his
juniors. I know that from practical
experience. He simply signs it
Do we need engineers only to sign papers,
to become bureaucrats T Do we need Civil
Surgeons or District Medical Officers, for
example, to sit at the desks instead of going
to the hospitals, instead of visiting village
health centres ? So the whole outlook has to
be changed if we want to build up
democracy and socialism. The whole
outlook must be changed right from the
bottom. Let us give a new idea.
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[Shri Bipinpal Das] I would request the
Government to create a climate in this
country so that the false prestige which the
degree carries today goes; it must go. If you
go to the foreign countries you do not find
so many degree holders as vou find here
proportionately, whether that is a communist
country or a capitalist country. The degree
which carried prestige in the British days
carries the same prestige even today. It must
go. And once a student, knows that by
education he is going to be utilised for the
service of the country, he will make some
contribution towards the development of the
country, his whole outlook will than
Change. He will not rush for university
Education He will go in for more and more
technical education, agricultural education
and other avocations. I take it that I Have
made mv point quite clear in this respect I
do not want to take more time, this I
consider to be extremely important at this
stage. Rather it is too late. If we want
ultimately to build up a new society, the
whole educational system must change. Any
educational system will take time to produce
results. It does not produce results
immediately. If schemes are taken up on
these lines and introduced right from today,
they will start giving result twenty years
hence. Therefore, it is high time to change.

Since you have asked me to conclude 1
would refer to only one subject and that is
the Sapru House Library. If the facts given
to me are correct, of the total 1,37,400 books
68,400 books belong to the Indian Council
of World Affairs and 69,000 belong to the
School of International Studies. Of the total
1,63,000 documents, 1,40,000 documents
belong to the 1.C. W. A. and 23,000 belong
to the S. I. S. The entire, 8,60.000 press
clippings and the U. N. depository belong to
the 1. C. W A. and the entire microfilms
belong to the S. 1. S. There is no duplication
in any of these collections. I listened to the
argument given by the hon'ble Minister last
time very carefully. Now, if these are
facts
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and if this library is split up on the basis of
what belongs to the I. C. W. A. and what
belongs to the S. 1.S., then, Sir, I am afraid
the academic world will lose, moreover,
sentiments are involved in this library. This
library has built up a reputation; not only
reputation it has also built up some kind of
emotional attachment among scholars.
Therefore, 1 think I should request the
Minister to reconsider the whole question.

I would put this question from the
another angle. What is the justification in
shifting this School of International Studies
which is situated today near the library to the
University Campus and then shift the library
itself The 138 registered scholars in this
library belong to the Jawaharlal Nehru
University. Out of that, 264 belong to the
School of International Studies and 74 are
from other schools. Therefore, the
overwhelming majority of scholars who are
using this library still belong to this School.
I am not going into other details. So my
humble submission is that the Minister
should examine, if it is possible, not to shift
the School itself from the present location.
Let the School of International Studies
remain there. What is wrong in itl1? If the
Jawaharlal Nehru University can hope to
have affiliated colleges or model colleges in
Allahabad, in Nagaland, in Manipur and
elsewhere, what is wrong if this University
has the School at a distance of 20
kilometers? If the School remains, the
library remains because the library is used
predominantly by the people of this School.
So, I request the Minister of Education to
reconsider it and, if possible to advise the
Jawaharlal Nehru University-I know it is an
autonomous university, but still he can
advice—not onlv as Minister but in his
personal capacity also, as be has great
influence over this University, to see that
this is not split up for reasons which are not
at all unavoidable and they agree to retain
the School in its present site so that the
library can also remain there Thank you.
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SHRI fvl. RUTHNASWAMY (Tamil
Nadu) : Mr. Deputy Chairman, Sir, it is a
platitude, but none the less true, that
education is the key to economic, social and
even political progress, although we are
trying to run universal suffrage on universal
illiteracy. In this debate we are expected to
confine ourselves to the record of the
Ministry of Education in 1971-72. Therefore,
I will not indulge in general observations on
the present educational system or on the
reorganisation of education. However many
committees of enquiry you may have and
however many reports may come covering
the whole range of education from the
elementary to the university level, it is the
States that must implement all these
proposals because according to the
constitution, education is a primary and
principal concern of the States. The Central
Government, because it is a richer
Government, is expected to go to the aid of
the States in order to supplement the work
of the States in regard to the development of
education. It is by way of grants and
subsidies that the Central Government can
forward the course of educational progress.

for me, the fundamental requirement in
education is rapid promotion of literacy, Our
positioii in literacy is deplorable. After 25
years of intensified work in the field of
education in the States and at the Centre, we
have reached only a percentage of about 29.
And I used to delude myself by thinking that
the rate of progress was one per cent per
year. But according to this Report, it is only
0.59 per cent per year. At this rate, it will
require about 100 years for India to become
totally literate. Recently the Government
have taken to what they call functional
literacy. The functional literacy movement
began in H69, 1 believe. That is to say,
people are to be made literate primarily in
regard to the work they do. Agriculturists, for
instance, will be made literate in order to
make them better agriculturists and better
acquainted with the latest developments in
agriculture. Now,
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what have we achieved in thi3 functional
literacy movement? From 1969 to 1972 the
report says that 7000" persons have been
made literate. That works out to about less
than 25000 per year. At this rate, even under
the functional literacy system, to make the
100 million working people literate, it will
take hundreds of years. And then also it
must be remembered that functional literacy
system will cover only the male workers
whereas half the population of India under
this functional literacy system would remain
illiterate. And how can you have any
progress when literacy of women lags so far
behind the literacy of men? And then look at
the miserable amount that is allotted to the
promotion of adult literacy. Rupees 21 lakhs
per year. And this covers not only the
promotion of literacy but all kinds of social
education. At this rate it is not possible to
expect rapid promotion of literacy which is
fundamental to any system of education.
Then another field of education which must
be exploited and developed in order to
promote rapid economic progress of the
country is technical education, technical
training. But here again this technical
training is lopsided. Higher education is
emphasised— production of engineers
through university engineering colleges and
through polytechnics. Thai is how the
Central Government promotes technical
education in this country. And the result is
thousands of unemployed engineers and
technicians. Here again what is required is
we must go down to the base. The hundred
millions of unskilled workers must be
trained into skilled workerv and they must
become trained agricultural workers familiar
with modern techniques, modern scientific
developments in agriculture. They must
become trained mechanics, electrical wel-
ders trained to become foremen. It is in
regard to this rapid promotion of technical
training among the millions of unskilled
workers that the Central Government must
devote most of its attention and most of the
money available. Not a word is said about
subordinate technical educa-
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[Shri M. Ruthnaswamy] tion. All that is
said about technical training is in regard to
university  engineering  colleges  and
polytechnics. Then I come to the vexed
question of the Sapru House Library. I will
not lose myself in the number of
contradictory reports of committees or
hesitations of Ministers and their going back
on their promises or their original decisions.
I will confine myself to this one fact that a
library is an integral institution. It cannot be
divided into parts, one portion going to one
institution and another portion going to
another institution. In reply to my remarks
about the Sapru House Library partition, I
referred to the Minister's own experience as
a teacher. When he replied as a research
teacher he had to go to a number of libraries.
True. But the number of separate libraries
were already there. They were not divided
artificially. Who would ever think of the
Bodleian Library of Oxford, for instance,
being divided between the University and
the one or two needly colleges which want
books and are not able to supply? Who
would ever think Cambridge University
Library would like to be divided into two
parts, one belonging to the University and
the other to some needy institutions? If the
Jawa-harlal Nehru University wants a
library, it should have a library, it should
have its own library. Is it because the
Government of India wants to run away
from its financial obligations towards the
Jawaharlal Nehru University that it has
allowed the Jawaharlal Nehru University
steal some thousands of books of the Sapru
House Library? They say that the School of
International Studies is affiliated to the
Jawaharlal Nehru University. But the library
is not affiliated. It is the institution that is
affiliated. The library should remain where
it was born. I hope the Minister of Education
will take into account the support which this
demand has received from almost all the
newspapers of India. There had been
agitation for the retention of the library in its
present building and that agitation was
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supported by almost all the newspapers, not
only in the North, but in the South as well. I
hope and trust that the Minister of Education
will start his career by doing this simple act
of justice and by preventing this act of
vandalism which will be perpetrated if this
good and historic library which is nearly 30
or 40 years old is removed from there. It
should be retained as it is at present. 1 do
not want the present Education Minister to
start his career by spoiling it, at the very
beginning and depriving us of all the hopes
and expectations for the future of education
under his Ministership by committing what I
call an act of sheer vandalism.

DR. VIDYA PRAKASH DUTT (No
minated) : Mr. Deputy Chairman, we are
discussing today the working of the Minis
try of Education. I do not propose—as 1
wish—to give a Drain Inspector's report on
the Ministry of Education. But I should
like to confine myself to some larger issues
and broader problems. I think everybody
in this House will agree with me that there
is a crisis in education—a crisis in primary
education, a crisis in secondary education
and a crisis in higher education. Sir, this
crisis is not due to mere lack of ideas. It
is not. There have been no dearth of
commit lees and commissions to look into
these problems There is the Radhakrish-
nan Committee Report, there is the
Kothari Committee Report and there is
the report by Gajendragadkar and there
are reports by various others, all gathering
dust with all their brilliant ideas. There
have been similar reports on secondary
education primary  education and
on other aspects of educational activities. In
my humble opinion, I submit to the Minister
of Education, what has been lacking besides
implementation is an overall view, a total
plan and linkage between different
segments, different sectors and different
aspects of the basic problem. Educational
reform must be looked upon as a whole and
not piecemeal. Often we have picked up this
aspect ol reform sometimes we have
picked up the
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other aspect; sometimes we have picked up
some aspects of primary education; at other
times we have picked up some aspects of
secondary education or higher education.
Sometimes we have looked into the problem
of pay-scales of teachers; sometimes we
have looked into research problems;
sometimes finances. But unfortunately no
overall attention has been paid to our
educational system as such. I submit that the
educational system has become so rotten
that it absorbs all piecemeal changes and
still remains out-dated, outmoded and unser-
viceable. What is, therefore, needed it a
multi-pronged attack which includes every
aspect of education from primary, secondary
to higher education, from examination
system to democratisation, decentralisation
and salary scales of teachers and all oiher
aspects.

Unless we can bring within the purview
of our discussions all the aspects at the same
time, | am afraid, it will not be possible to
find a solution to the crisis that our
education is facing today.

Mr. Deputy Chairman, Sir, before I come
to the question of higher education, I should
like to refer to what some other
distinguished honourable Members have
probably referred to, that is, the lopsided
development that has taken place in our
educational system, We have ignored
schooling, but have concentrated upon
collegeing', if I may invent that word. We
have ignored the base, but have concentrated
on the super-structure. This House is perhaps
aware of the fact that we spend as much on
the two million students of colleges and
universities as on the 16 million from the
First to the Fifth Class and perhaps on the 30
million from the Sixth to the Eighth Class.
We have pampered higher education, but
ignored and forgotten primary education.
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[THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY
in the Chair.]

If I may give the experience of other
countries, Madam, during the period of its
development Japan has spent two-thirds
of its educational expenditure on primary
education alone. The situation may be
different in Japan today. But, during the
period of its development, during the
take-off period, so to say, Japan was
spending mostly on  primary education.
And, then, Madam, take the example
of the Soviet Union. = The Soviet Union
achieved universal elementary education
in a very short period through a crash
programme. It followed a vigorously
selective policy for higher education and it
still follows a vigorously selective policy
for  higher education and there is at
present almost universal literacy in the
Soviet Union. The rate of increase of
literacy in our country is pitifully low, as low
as than 1% per year, if my figures are
correct, and there is a higher rate of drop-
outs in the field of primary education. I
think that hardly 50 out of any 10'J students
complete five years of schooling. Now, if we
have to learn any lesson from this—because
the problem of primary education is that it
has to be concentrated on and oriented
towards our rual areas— it is this that one
of the measures that is essential to make a
success of our primary education is to
provide mid-day lunch to the boys.
Otherwise, it will not be possible for us to
enable the primary education programmes to
succeed.

Then, Madam, I come to the question of
secondary education which has been
ballooning almost every six or seven years.
It doubles itself every six or seven years.
But the direction, the content, the orie.i
tation, the syllabi—all need renovation and
modernisation. In our country, one out of
eight students enrolled in secondary
education schools is getting any vocational
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whereas in Germany and Japan at least two
out of every three students enrolled in
secondary schools go for vocational training.
What worries me—and I would like to share
my worry with the Members of the House—
is that 80% of our secondary school
students are out of the purview of science.
Even those who go to schools do not get
scientific education. They remain untouched
and unaffected by the temper of science,
by the scientific spirit and by the
knowledge of science. 1 submit. Madam,
that no country can make any progress if
three-fourths of its population which is
getting education remains outside the realm
of scientific knowledge. It is not the lack of
scientific knowledge alone that worries me.
But, what bothers me is that they remain
unaffected and untouched by the scientific
spirit and by the scientific temper and
unless we can promote in our  schools,
primary and secondary, the spirit of
science amongst the students and  the
knowledge of science, it will not be
possible for us the catch up with the
advanced countries of the world. In fact,
now there is far too much superstition.
There is far too much ignorance. There is far
too much darkness in our country,
precisely because our education, and
particularly our secondary .education, has not
been invested with the scientific spirit, and
most of the students remain  blissfully
ignorant of the scientific spirit and of
knowledge of science.

Now, Madam, turning to higher education,
I do not want to make all the points that have
already been made by many of my friends
here, I should like to be brief because ,1 believe
there are many others yet to speak. But turning to
higher education, first of all, I should like to
draw the attention of the House to the fact that
the University world is undergoing a
quantitative expansion unknown in its long
history. But we have done little to prepare for
and to meet this explosion in I numbers in
University education. In fact,

neglect of the large mass of undergraduate
studies. Sixty per cent of our higher
education is subsidized by the State in some
form or other. But our planning. I think, is
topsy turvy. I will give only one example.
We first create facilities for the creation of
doctors and engineers and then we plan to
provide jobs for them. Instead of first
knowing how many doctors, how many
engineers and how many other technical
personnel we need and  then creating
facilities for that many, we first create
unlimited facilities and then we try to plan
how to give employment to them. Obviously,
it is a topsy-turvy system.

I should also like to draw the attention of
the House to the fact that the Planning
Commission had made certain projection.
Now the projections they made for educational
expansion for 1980 have practically been
realised by now. Whereas they had projected
an economic rale of growth of 6 per cent, in
actual practice, the economic rate of growth did
not exceed 4 per cent. So there was this
tremendous gap, this lag between economic
planning and educational planning which has
led to what we have called the explosion of
numbers. And the situation, if I may put it
like this. Madam, is like sitting on a powder
keg with a lighted, naked candle. Two
different kinds of explosions are taking
place in the world today. I refer to the
explosion of numbers. But there has also
been an explosion of knowledge.
Knowledge is rapidly expanding, searching
new horizons, opening new frontiers,  and
posing new problems. The explosion  of
knowledge requires an action which is
inconsistent with the action required for sudden
population  explosion. The two are
contradictory, and the demands of the two are
contradictory. To scan the frontiers of
knowledge and to keep abreast with knowledge
in the world requires a qualitative approach,
not a quantitative approach, whereas to
keep pace with the explosion of numbers
call for a quantitative approach, and uot a
qualitative approach. We have somehow
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to reconcile these two contradictions. I warn
that we must not reconcile the two
contradictions by sacrificing  quality  to
quantity, No country. I submit, Madam,
allows its higher education to stagnate and
decline the way we are doing. Quality, as [
said, 1is being sacrificed at the altar of
quantity. I can understand and I sympathise
with the view that higher education cannot be
made too selective in India because higher
education is already available only to the top
strata of our society. If we make it more
selective, obviously we will be narrowing
the pace of our education and, therefore, it
will not be possiblf to adopt the same policy
that has been adopted in many other
countries— that will be totally closing the
doors of our education to the poorer and
weaker sections of our society. There is the
commitment of society to provide higher edu-
cation to those who wanted and needed but I
say that although the commitment of higher
education is there, there is no
commitment to provide the same kind of
education for everyone. There must be
different forms of education provided to
different  categor es of people. It is not
necessary that the same kind of education must
be provided to person 'A' and the kind of
education to person 'B' and so on. We can
employ different methods, different techniques,
different ways of imparting education to
different categories of people. We certainly
ought to adopt a variety of forms suitable to
the conditions of this country, but at the
same time have we paused to note what we
are doing to our big universities ? The way we
are allowing big universities to expand in an
unlimited way, I suggest. = Madam, will
spell  out sooner or later the death of all
these big universities. I have in my mind a
number of big universities in the country.
There is the  Calcutta  University, the
Delhi University, the Bangalore, Bombay
and other big universities, and I am afraid lhat
all our political parties and those in the
Government are guilty in this respect by
pulling intolerable pressures on these
universities that theresultat present is
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that these universities are becoming teaching
shops in our country. The standards that they
were maintaining are  rapidly declining and
at the same time I warn the Government that
unless there is a total reorganisation of the
management, of the Boards and of the
academic situation in our universities, very
soon a crisis will be overtaking even the
better universities of this country. What we
need is not tinkering with the problem which
we have done so far. What we need is to
look at the total situation as suggested in
the beginning, to look at this academic situa-
tion and to reorganise the universities,
decentralise them so as to  have combined
responsibility and authority in a suitable
democratic manner at the lower level.

We have had many reports. 1 mentioned
some of the reports. The Radhakrishnan Report,
the Kothari Report and the latest
Gajenaragadkar Committee's Report have been
there. Now 1 do not know what has happened
to the  Gajendragadkar Report. In my view,
even this Report does not go far enough in
tackling the problems of the universities. But
even to the extent that it goes, we have not yet
taken any action to see that those steps are
implemented, that those recommendations are
implemented. Therefore, 1 say, Madam, that
on the one hand the pressure from political
parties, from government at critical times of
the university must cease and at the same time
there must be decentralisation and demo-
ralisation of the universities  simulta-
neously.

Madam, we have talked about nationalisation
in various areas of our economy and other
activities of our life. 1 do not know whether
nationalisation 4 p.M.  will provide the answer
in every field but 1 do know that in
education at least private industry must end,
that in higher education, of all the fields,
unscrupulous private entrepreneur-ship must not
be allowed to have their way and to lower
standards of our higher education and at the
same time to exploit
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[Dr. Vidya Prakash Dutt] their institutions
for their own private purposes. I believe lhat
out of the colleges that we have in this country
at least 80% perhaps are in private hands and I
am not the first one. A number of
educationists have said that there is no place
for private Industry in higher education and
that higher education must be nationalised. |
submit to the Minister—we have a new
dynamic Educational Minister now and I hope
he will look into all these problems and see
that there is an overall and total plan linking
primary education with secondary education,
with higher education, with the problem of
research, with the problem of wage scales,
with the problem of democratisation, etc. I
hope he will have a total look at the problem
and provide an overall solution and will take
steps to end the dominance of private
entreprene'irship in our educational system
but there is one crisis that I would mention
about which I do not know if the Minister can
do anything. There is a moral and spiritual
crisis in our education and when I say moral
and spiritual crisis 1 do not mean religious
crisis. I do not mean religion at all. In fact I
think religious obscurantism has played
havoc with education and therefore I am not
thinking in terms of any religious crisis. What
I think is a crisis arising from the fact that we
preach one thing and practise another. It arises
from the fact that there is a credibility gap
between the elders and the joung. What is this
gap ? If I may, I would quote a well-known
educationist :

"The student is told that he must seek truth
and finds around him the denial of the truth of
life and liberty of masses of people within his
country and outside. He imbibes doctrines of
equality and human rights and sees around
him raciMn, discrimination and incessant
violation of human rights. He is told that the
basis of scholarship is objectively and finds
that his life and that of his parents and
society is based on personal pursuits and
impersonal egoism. He is told to
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use his imagination as an instrument of
progress and sees its methodical abuse in the
ingenuous transformation of sense into
nonsense and nonsense into sense. He is told
that all true knowledge contributes to peace,
international understanding and human well-
being, and he finds that this knowledge has led
him to live under the giant mushroom of the
nuclear stalemate, on which over 10% of his
country's national income is being expended
and over which broods "a conspiracy of
silence". He is told to bring the spirit of
tolerance and charity to his work and to his
follow men and he finds all around him, in
Asia, in the Middle East, in Africa and in
Europe, minor wars raging, in which thousands
of innocent men, women and infants are being
slaughtered or maimed for life."

What in fact he finds is that on trie one hand
he is told that all the good things of life are
being taught to him but he finds hypocrisy,
lies and deceit surrounding him. This is the
dilemma which faces him and when he
discovers this dilemma he shouts and says :
this is the bloody business , Sir, what am [
to do ? Now, I do not know whether this
dilemma of our society can be tackled by
the Minister for Education alone but I do
know that this spiritual dilemma, this
dichotomy between what is taught and what
is practised is very much there and is
causing unrest among the young people and
it is for all of us to consider what we can do
to find a solution to this dilemma. Thank
you.

DR. R. JC CHAKRABARTI (West
Bengal) : Madam Vice-chairman, it is high
time that we take a hard look at the
education policies of our country. From the
Report of the ICothari commission we find
that in the last two decades, primary
secondary, college and university  education
has considerably
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risen. Enrolment  has increased employment to everyone coming out of

enormously and colleges and universities schools and colleges.

have suprung up in many places in the

country in a haphazard manner without Now  education is a State subject. In

even considering the availability of the last 25 years we could not agree

teaching manpower and other facilities. I
would like very much to discuss a few
important points in the field of education.

Nowadays there is a craze for change. We
always hear that there mnst be a change ;
this system is obsolete but no one spells
out really what those changes should be.
Are we not going to teach Newton's Law

and the Laws of Friction to the
students I Are we goingto teach
them something else ? The puprose of

school, college and university education is
to provide a strong foundation in the
fundamental and basic theories and laws to
make the students competent enough so
that after a thorough grinding they

would be capable of tackling any
job in  their line of specialisation.
What is this job-oriented education of
which  we he.-ir  so much now?
Instead of teaching engineering subjects
to the  onginoering students are you
going to teach them how to make sewing

machines only or how to make pump
sets only to suit a particular industry
or some particular industries ? College
and university education can never be
like that. It isjust like a foundation of
the multi-storeyed building ; it the
foundation is good and strong you may
build any number of storeys you like
without any difficulty but if the foundation
is weak the building is going to  fall
after some time. School, college  and

university education are just
foundation—making places.  Once tiiis
is learnt perfectly, it does not matter

where you put the boy, he is bound to come
up successful in the world. What is
our main evil ?  Our main evil lies
It is in the proper planning of
education and in providing full

elsewhere.

on a common system all over the country.

In some States we have introduced
an experiment of having Class 11 with
the hope of raising it to Class 12. In some

States we have the mixed school system of
Class 10 and Class 11 running side by
side just like our mixed economy
which has failed and is bound to fail.
And it  has miserably failed in some
States as you can see from the fact that
some of those States are going to go back
to Class 10 again. ~ What was wrong with
the age-old system of Class 10 ? Having
worked this system fora long time ifyou
convert the schools to have Class II and

Class 12 there will be tremendous
difficulty in  getting  properly qualified
teachers for the higher classes. A  good

teacher, a  good Master's Degree-holder
or having Doctorate will not accept this job
because he will have no chance of contact
with post-graduate studies or research work.
What you are now getting is only third-
rate  teachers for these schools where you
are opening Class 11 and Class 12.

Nevt we come to the different streams in
the  Higher Secondary Schools. We
have introduced the technical stream at the
Higher Secondary level along with
science and humanity.  The idea was that
when the boys will come out of this
stream ihcy w ill have to go to professional
trade training so that they can become
licentiates and  diploma-holders. = And
the boys from the science stream, they
will go for pure science studies—to become
B. Sc. and M. Sc—or Medicine or
Engineering. But when the first batch of
students of the Technical stream came out of
the school, they wanted to get admission
in the engineering colleges, and when
they were refused admission under the
conditions for admiision on
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they had less grounding in some of the science
subjects, the students and their guardians
started agitation, and then we were forced to
take them in the engineering colleges. The
guardians said that when this stream was
opened, they enquired from the Head Masters,
"What is this stream ?" And the Head Masters
told them that the boys who will go to the
technical stream, they only will be admitted in
the engineering colleges, and the Science boys
will go for B.Sc, M.Sc. I enquired from some
of the Head Masters at that time, "Is this
true?" They told me that they were advised by
the Education Department in the State that
unless we tell the guardians like that, no
guardian is going to put his ward in the
technical stream, because they want their
children to be admitted in engineering and
medicine. And now we see this is the result;
very few schools have introduced the
Technical stream and there also not many
students are studying in the Technical stream.
So, this is a total failure practically.

Now look at the polytechnics which have
been opened in different places in the
country, because some of the hon. Members
just now mentioned that we must give
them vocational training and they should not

go for becoming white-collar-job-holders
or  something like that. These
polytechnics were meant for producing

technicians who will be able to handle
machinery and also will be able to tackle
supervisory jobs. But in most of the
polytechnics what is the picture nowadays?
In some of the polytechnics the total
number of students is less than the numer of
teachers in the institution. ~ Why this has
happened? What was wrong with the plan?
Because there is no guarantee that the boys
coming out of the polytechnics and the
engineering colleges will get jobs suitable to
their training.  Our employers are very
reluctant to employ any licentiate, diploma-
holder or engineering graduate in different
capacities. Why ? Because, in
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that case, they are to pay them a little more.
So, what they are doing? They are just
talcing apprentices on a very meagre salary
and teach them how to handle a
particular ~ machine.  And ultimately what
is the result? The resultis in the quality of
production, about which we have heard this
morning. This morning we have heard
about and razor blade manufactured  here.
We have heard that  with one blade we
cannot shave even one time. Why? What
is the reason?  If you enquire, probably
you will find that the people who are
responsible for quality control, or for
manufacture, or for know-how or the
technique of the machine manufacturing the
blade, that they must be coming from a
very low level and they are very lowly paid
and the employers are very reluctant to put
qualified men, properly technically qualified
men, men who have had polytechnic
education or engineering education, to
employ such people in those places to
have a development and quality control
section. I would like to give an example, a
very small example. Probably all of us here
are aware that in small towns in our whole
country there are compounders who work
along with the doctors'for some time and
then, after several years, they go back to their
villages and they start practising medicine
independently.  And they become full
doctors.  And then what happens to the
treatment of the poor villagers who are there
and who necessarily have to go to them ?
They simply live on the mercy of God. And
that is what is  happening in the field of
technical and vocational training also. We
have so many civil contractors all over the
country who are doing works worth over a
lakh of rupees, every year. But how many
of  these civil contractors are employing
licentiates or diploma-holders or qualified
engineers to supervise the proper execution of
the jobs ? And that is why we get so many
failures in the construction jobs done in
different parts of the country. And most
of the time we put the blame on
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the materials supplied by the different
people or the different organisations. There
may be some difference in the material
supplied. But then, there lies also the
question or the problem of the supervisory

staff, who are really responsible for
execution of the whole work. My
suggestion is that a registration number

should be given to all engineering graduates
and diploma-holders and the employers
should be forced to employ these people
having registration numbers just as only
medical practitioners who have registration
numbers are permitted to practise medicine in
this country.  For want of time 1 will not
go into the details of the science and

humanities  stream There is large
scale frustration amongst our younger
generation.  They are not taking even

education seriously. We find that mass
copying is going on in many places in the
country. Reform of examination is no
doubt needed, but here again my earnest
request is that we should not go in for a
mixed system. Either we follow the
old system of examination which has
prevailed for a hundred years or we
adopt a sensible system which has been
proved to be successful elsewhere in the
world.  Adequate library facilities must be
given everywhere. We have a National
Library at Calcutta, but it has a meagre
collection of technical and engineering
books.  We have made  several
reprcsentations to the Ministry to set up
national libraries for technical and
engineering books at different places
in the country. In this connection I
find that a controversy has arisen
regarding the shifting of the  Sapru
House library. Is this shifting really
necessary at all? It takes a long time to
build up a good public library. Shifting will

be practically a  Tughlakian idea.
Tughlak  wanted to shift his capital
several times. Instead of wasting our

time and energy in shifting the library, we
should devote our energy in establishing
more new libraries.

Next, I would like to devote justa
minute to the pay scales of the teaching
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and non-leaching staff or primary and
secondary schools. It is a great'regret that
even after twenty-five years of independence
the pay of a full-time matriculate primary
school teacher is on-third of what a jute, mill
worker gets. Do you expect a person who is
getting such a meagre salary to pay attention
to his job ? That also he does not get every
month. Sometimes he gets his pay in
instalments after two or three months. Now,
do you expect these people to devote their
full time and energy to the cause of
education without looking after the welfare
of their families ? In some colleges, in most
of the private but Government aided colleges
in big cities the salary of a professor or
lecturer is Rs. 170 and the Government pays
Rs. 100 or Rs. 150 as an ad hoc grant. There
also the payment comes not every month
regularly. It comes in a lump sum after four
or five months. How do you expect the man
to make both ends meet in the meantime ?
Now, in the universities we have a different
problem. We have different pay scales in
different places and these scales are creating
tension. Many lecturers are highly qualified.
They have a Master's degree or a Doctor's
degree. They are young men. Our
requirement is three years' teaching
experience or five years teaching experience
for becoming a Reader. In our pyramidal
system of promotion there is very little scope
for highly qualified people to go up from the
level of a lecturer to a Reader. My humble
suggestion to the hon. Minister is that we
should have only one or two grades at the
university level with a very wide range, so
that frustration may not come in our young
and talented teachers and then they do no try
to migrate from one place to another.

Next about university administration. In
the university governing bodies most of the
time we find that they are filled by people
from outside, about eighty per cent. My
suggestion in this respect is that on any
university or college
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there should be proper representation on a
50; 50 basis. The people who are working
in the university or college, the employees,
must have fifty per cent representation in
the governing body. Fifty percent can
come from the public because it is run out
of public money. Among the employees

there  should be  teaching  staff
representatives, non-teaching staff
representatives and students'

representatives also, if possible . And from

the public bodies we should have
representation; representation from the
Government and from the learned

institutions, professional institutions and so
on.

Lastly, I would like to put a question to
the hon. Minister. Why not the Education
Ministers of all the States in the 'country
and the educationists sit under the guidance
of the hon. Minister and have a broad
policy regarding the number of years of
"schooling branching off at different points
for different vocations, integral technical
education, etc. ? Details about the
programme of studies and the curriculam
may be taken up by the States afterwards.
This committee should meet and come out
with their recommendations and if those
recommendations are accepted, they must
be implemented all over the country
without delay.

Thank you.

SHRI BALACHANDRA MENON
(Kerala) : If I were not a trade unionist, 1
would have liked to become a teacher
because I know, as a trade unionist I help
in seeing that those exploited sections get
better conditions.

AN HON. MEMBER : Teachers have
become trade unionists.

SHRI BALACHANDRA MENON I
would like to see a young man becoming a
new man who will reshape the future
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of the country.  This is the biggest role I
that two people can do—the mass movement
man who will improve the conditions of work
and also who will help in the
reorganisation of the society from that end
and the teacher who should guide the new
man to come into existence. This is a
very big role that be has to play.
Unfortunately, this is not  being done and
why ?  Who is responsible forit. ? I am
not one of those who feel terribly worried
when there is an agitation. Something is
rotten and the students and the teachers are
perfectly entitled to come out and see that
these things are changed. In the last 25
years we have inherited a system which has
become a fetter in the further development
of our country. It has to be broken.  If it is
to be broken peacefully, I would like to
see that it is done; if it cannot be done like
that, the only thing is to join the agitators and

finish  off this system which has been a
terrible  obstacle in  our country's
progress.

Now, from the elementary education up
to the university education, almost
everything is wrong. We have promised that
we will see that every young man and
every child in this country gets a proper
education. Have we succeeded ? No. Why
is it so ? It is because in most of the
villages there are people who cannot
afford to send their boys for education.
When education is free, they should be able
to send them to school. But why is it that
they are not sending them to school ? It is
because these children are necessary for
agricultural labour and to help them to earn a
better living. What do we see ? Twelve-
year old boys 13 years old bays and girls
also, they are partners in production in
the  agricultural  fields. They cannot
afford to send them to school. In every
village, there are two types of villagers.
One type consists of those who do no
work and the schools are meant for them,
and the other is, those who ',do honest work
but can never get into the school. So, I
would suggest, as



233 Discussion on the

has been suggested by certain eminent
educationists, that the school timing must be
changed. The harvest period must be the
period of vacation in the agricultural areas so
that at least the family gets a little income
through these boys who are working the
fields. There is nothing wrong at all in
making a living like that. It is not child
labour. I am prepared to accept this system
because he also learns and earns along with
his work. Mahatma Gandhi's concept of
labour-oriented education will be successful
in the villages, in the agrarian areas, if our
boys are given education and if they are also
allowed to earn. If agriculture labour gets the
minimum of Rs. 5 per day, and when the
father, the mother and the children earn there
is possibility that the children will be
enabled to get education. We have not
brought about that change. Some such
attempt shall have to be made, I think. Now
let us see. Changes are taking place in the
villages. Agro-industries are coming up.
Tractors are there in certain areas. Tillers are
there in certain areas. But when a tractor
stops, it has to come to the town and the
whole process is over. The tractor cannot be
made use of. I would suggest that workshops
should be opened with the help of the
Agriculture Ministry and in that respect the
Education Ministry should also have a new
understanding. They should see to it that
these boys are trained there. That will be
very helpful. Agriculture can participate in
it. Industry can participate in it. Education
can participate in it. Thus the boys will get
good jobs in the village itself. A new kind of
education, craft centres will come up. So we
can make use of agriculture and industry in
certain areas, at least in areas where green
revolution is coming up. Where tractors are
used in large numbers and new technical
hands are necessary our boys who are up till
now not having this kind of education will
get that kind of education too. I would,
therefore, suggest that we change the period
of education in such a way that
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agriculture labour is in a position to

attend these schools.

Now, who should be the teachers ? I feel
that complete elementary education should
be handed over to women. Up to High
School it should be so because they are the
best to deal with the children. I would,
therefore, suggest that sufficient inducement
should be given to educated young women
to take up teaching of elementary classes
and also classes up to the High School so
that they are able to give a new atmosphere
in the schools and in the classes.

There should also be reservation of jobs
for that section of our people who have up
to now been denied proper representation in
jobs. That is another suggestion which I
would like to make.

Then an atmosphere of education can be
further created by involving the villagers in
the construction of school buildings. The
best thing will be to invite the people of that
village to help them build a good school
there. If a village is promised a High School
and college students and villagers are
mobilised for the work, unemployed young
men are mobilised, you will be in a position
to see that the entire section of the village
participates, Schools will be constructed
with the help of the local people. Therefore,
the problem of construction should be left to
the panchayat of that village. Let there be
bigger buildings for schools constructed
with the help of the village people. Let us
not squeeze these people in the same
building in so many shifts. Money must be
collected in the form of cess from the
villagers. Put tax. If you are not able to
collect money from the people in the form
of tax, then there must be education cess
from all those people who have got big
lands there and also from industrialists who
have got industries there.

(Time belt rings)
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Then the question of examination
comes. The examination has become a
bugbear. Our boys have no other job than
cramming their books. They do not have
time to play. Their life has become
miserable. It is time to change the system
that there should be no examination up to
High School; there should be some tests.
And the teachers must be in a position to
evaluate their students and see that they are
allowed to go to the higher class. I would
not elaborate on that because there is no
time left. Anyhow, the present education
system is very bad.

As for inspection I would suggest that
the teachers must be there for inspection. It
should be a promotion for the teachers.
Why should you recruit students fresh
from the University ? He has absolutely no
understanding of education. Now a post is
advertised and the yong man applies and
becomes an Inspector. No, somebody who
has some experience in eduction must be
the Inspector.

Another thing that I want to point out is,
these public schools have become a
menace. In big cities you have got such big
schools. They have an entirely different
outlook. It is high life and they have
nothing to do with the ordinary people. Our
people are mainly in the villages. These
children also should get the same kind of
education that the ordinary people get. It is
the big man's children who go to these
public schools. We do not want that. You
speak so much about socialism, this and
that. See that at least this pattern is made
the same. Let there not be two classes of
eduction in the eductional system.

The other thing is about students'
participation. In all high schools and
universities, there should be students'
participation. How to do that? 1 would say
in the university bodies, along with the
representatives of the teachers and non-
teaching staff, the students should
also
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have representation; in the senate, syndicate,
etc., they should be there. That is one of the
suggestions that I would like to make. There
is no use thinking that our boys are not fit for
that. They are. We are five or six generations
away from the modern boy. We do not know
what he thinks. He has something new to tell
us. He belongs to a different era. He is born
after independence. He has something very
new to tell us. Let us take him into confi-
dence and let us have him in these university
bodies. So, a complete reorganisation is
necessary and this should be immediately
attended to. As it is, we have theory without
practice, knowledge without knowing and
life without living. This has to be stopped.
Knowledge is through knowing. Life must be
through living. And this can be achieved only
if better education is given to the toiling
people, mainly to the workers and peasants.
{Time bell rings.) I have only two or three
more things to say. 1 have got some papers
here. One of them speaks about the anarchic
conditions in the Mother's International
School in Delhi. There we find that the
school teachers have no security of service
and the teachers are being beaten up by the
management. Innumerable complaints have
been received. Yet nothing is done even
when this school is functioning in Delhi
itself. I want an enquiry into what is
happening (here, and the conditions of
service and other things which other insti-
tutions give to their staff must be assured to
the staff here.

The next thing is about the Sapru House
Library. It has already been mentioned here
and I would only want to add my voice that
it should not be split. The Sapru House
Library should be maintained as it is now.
That will be much more helpful. Now there
is an attempt to see that it is taken over to the
Jawaharlal Nehru University. Why should it
be done? Why should this not be allowed to
exist as it is? 1 would, therefore, earnestly
request that on no account it should be taken
out from its present place.
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Only one more point I would like to bring
to your notice and that is about technical
education. As has been pointed out, what is
required now is not too many engineers but
sufficient number of technicians. This
should be the attempt now. Quite a number
of technicians are required. Here what I
would suggest is, some kind of training will
have to be given to our traditional
carpenters, traditional black smiths and so
on. Some inducement also will have to be
given. Even the question of giving them
some grant or something must be considered
so that we help these traditional workers of
ours and not throw them out on the streets.
They be made use of for the further
improvement of our technical growth. This
is all I have to suggest.

SHRI K. CHANDRASEKHARAN
(Keraia) Madam Vice-Chairman, the
honourable Minister would have noticed
that previously when a Calling Attention
Motion was moved before this House on the
subject-matter and now in the course of the
discussion on this Motion by Dr. Bhai
Mabhavir, almost every Member who spoke
has rasied his feelings in respect of the
proposed division of the Sapru House
Library. The mover of the Motion has dealt
with some aspects and the most important
point that I would like to bring to the
honourable Minister's attention is that not
one single member of this House has raised
his voice in support of the proposal. That is
because the Sapru Hose Library is a status
symbol of India scholarship. It is one of the
best libraries in the world and is the best
and biggest in Asia and Africa on
international relations and area studies. In
fact, 1 understand that this is the only
Indian library which has international
reptuation. As you know, one of our best
libraries in the country is the National
Library in Calcutta. We have got one more
national library, I think, housed at Patna.
We have no national libraries in the other
great dues of this country like Bombay and
Madias. We have no library with a national
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status even in Delhi. But national status and
international status has been' acqiurtd by the
Sapru House Library. In 1971 besides the
scholars of the School of International
Studies, this Library, I understand, was used
by scholars from 35 other Indian
Universities and from 22  foreign
Universities. Besides, it is used by a large
number of journalists, Members of
Parliament, diplomatic personnel and the
general public. The Sapru House Library is
the only Indian library growing in the
pattern of the British Museum Library. It has
grown in all directions. The preservation of
this Library's integrated character is
important to the promo! ion of research and
learning in this country. The disastrous effect
of a partition of this Library between the
Indian Council of World Affairs and the
School of International Studies would be
seen from the fact that practically every set
of books in this Library would be partitioned
out. As things stand at present, in this
Library there is no duplication in any of the
journals of issues. Therefore, any partition
between the ICWA and the School of
International ~ Studies would inevitably
destroy every section of this good Library.
Therefore, its preservation as an integrated
unit is of utmost national and international
importance. This is also important in view of
the fact that none of the 78 Indian
Universities could build up so far a research
and reference library of this magnitude
despite the rich resources they had at their
disposal. Several thousands of Indian and
foreign scholars have already utilised (his
Library. Seventeen years ago when a
proposal was mooted in Great Britain to split
the British Museum Library, the British
House of Commons rejected the proposal on
the ground that a division of the British
Museum Library would affect Britain's
international  prestige. The House of
Commons agreed for expansion of the
British Museum Library. It has already been
brought to the notice of the hon. Minister
that as late as 22nd March 1972, 186
Members of Parliament belong'
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House have signed a memorandum
requesting that this library should be
preserved as it is. Various newspapers
including the Times of India, the Indian
Express, and the Hindustan Times to speak
only a few, have written editorials with facts
and figures as to why this Sapru House
Library should be preserved and maintained
as it is. Madam, the research scholars of the
School of Internationa) Studies have also
passed a resolution stating that the joint
library should be kept in tact. Above all. . .

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): May I seek a
clarification ? The library should be kept in
tact where ?

AN HON. MEMBER
location.

: In its present

SHRI K. CHANDRASEKHARAN : The
resolution as it stood did not say where.
Subsequently, I understand that the research
scholars have submitted a memorandum
stating that the library should be preserved
in tact and that the library could be moved to
the location of those research scholars, The
question of location is of minor concern as
far as [ am concerned. 1 should make it quite
clear * that I am for maintaining the integrity
of this library. Whether it is to be housed in
Sapru House or not, is more a matter of
economy and may be prestige to some
extent. But so far as I could see, I can
understand no reason if the research scholars
and all others concerned want the integrity
and unity of this library to be maintained as
to why it should be moved from Sapru
House at all. That is a minor thing, even
though it is my view.

Madam, the hon. Minister of Education at
the time. Dr. V. K. R. V. Rao, had also
agreed with the Chandra Reddy Committee's
recommendation that the joint library at
Sapru House should not be divded and
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he had stated that some method should be
found by which the organic character of the
joint library should be kept. I submit that the
proposed bifurcation of the Sapru House
Library is not certainly in the interests of
this library and the library movement in this
country. I would, therefore, plead with the
hon. Minister that this government should
exert all its influence arid pressure on the
autonomous organisations concerned to sec
that the unity of the library is maintained. I
would also plead with the government to see
that this library is raised to the status of a
national library of this country.

Madam, the other aspect that 1 would
like to touch upon is the development of
Hindi in the non-Hindi speaking States. I
submit that according to the Constitution it
is the responsibility of the Central
Government to see that Hindi is developed
in the non-Hindi speaking States. But I must
say that in spite of various efforts of various
Education Ministers, the development of
Hindi is not being attended to in a proper or
adequate  manner by the Central
Government. It is stated in the report that
has been given to us that in the matter of
appointment of Hindi teachers of non-Hindi
speaking States, 100 per cent grant would be
given, but in practice this is not being
implemented because there are limitations.
It is surprising and shocking. Madam, that
as a result, in most of the non Hindi-
speaking States, particularly a non-Hindi
speaking State like Kerala, where there is
absolutely no prejudice against Hindi, there
are a large number of temporary hands for
Hindi teaching, a large number of part-time
hands for Hindi teaching, the entire scheme
of Hindi teaching has been affected.

Then, Madam proposals for the esta-
blishment of Hindi Teachers' Training
Colleges in the non-Hindi-speaking States
have come through to a certain extent. Bui
the trained teachers are not able to get jobs
because there are limitations on the
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appointment of Hindi teachers and limi-
tations in the matter of hours of teaching in
Hindi. Again, Madam, in the matter of
opening Hindi-medium Colleges or esta-
blishing Hindi-medium sections in the
existing colleges in the non-Hindi speaking
States, absolutely nothing has been done so
far by the Central Government. There was a
proposal at one stage, when Dr. V.K.R.V.
Rao was the Minister, to have a Hindi-
medium college located in Bangalore. The
Dakshin Bharat Hindi Prachar Sabha had
sponsored the idea of a Hindi-medium
college to be located in any of the Southern
States and yet the proposal has not been
implemented, the proposal of a Hindi-
medium college or Hindi-medium classes in
the existing colleges in the non-Hindi-
speaking States.

Then. Madam, the third point that I would
like to stress in the question of sports.
Madam, the Central Government had been
rather playing with sports, if I would say so,
because the All-India Council of Sports was
functioning quite efficiently and in spite of
the fact that the All-India Council of Sports
working efficiently, on the 10th December
1970, the National Council of Sports and
Physical Education was formed and after
two years or I<j years of working of the
National Council of Sports and Physical
Education, it was found that that
organisation was not working properly and
now the Government has revetted to the All-
India Council of Sports which has now been
reorganised. Then, the system of grants by
the Government to the All-India Council of
Sports and from the All-India Council to the
various State Councils is, if I may say so,
absolutely inadequate and so far as certain
States are concerned, totally discriminatory.
As a iesult, the sports agencies in the various
States and particularly in my State of Kerala
have not been able to develop to the extent
they can on account of pure lack of finances
even though the Central Government is by
and large spending quite a lot for sports as a
whole in the country.
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Then, Madam, there is another thing
with regard to sports which has como up in
the form of questions during the last two or
three years in this honourable House and
every time vague answers only have been
given and that is the question of tennis balls.
Our country has got a high place in tennis
and cricket. But, Madam, it is rather tragic
that during the last two or three years there
has been a very great shortage of tennis
balls and in the tennis ball factories there
have been strikes and lock-outs and there
has been an absolute lack of raw materials
and import of the necessary raw materials
for these tennis balls had not been there and
there has been nobody to look into this
question and there has been no rational
distribution of tennis balls so far as the
various States are concerned.

DR. K. MATHEW KURIAN (Kerala):
The Foreign Trade Minister, Mr. Mishra,
should take note of this.

SHRI K.P. SUBRAMAN1A MENON
The Foreign Trade Minister should take
note of this.

SHRI K. CHANDRASEKHARAN :
Madam, before closing, the only thing that 1
would like to do is to make my very humble
support to the very great proposals, if I may
say so, made by the honourable Member,
Dr. V.P. Dutt, in his remarks, particularly on
university education. It has been a very
sorrowful thing for me to hear from another
previous speaker i hat there should be
selective college education and that we
should go on the basis of quality. If you
want to restrict college education in this
country, it has got to be on a fundamental
basis, But we are not able to take that
fundamen-tal basis on account of various
factors, particularly as the hon. Dr. Dutt
very rightly stressed, on account of the very
bad economic growth that we are having.
And I completely support the expression of
the view that the hon. Dr. Dutt made against
any selective process in the matter of
colleges education. Ifany selective
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approach comes it will be the backward
communities in this country that would
suffer and anything that touches the back-
ward cammunities in this country would
certainly be against the interests of the
nation as a whole.

Thank you.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) Mr.
Gulam Nabi Untoo.

SHRI GULAM NABI UNTOO (Jammu
and Kasmir) : Madam, Vice-Chairman as I
happen to come from an area where
education is free from primary education
right up to the University education, my
experience may be a bit different, All the
speakers here, right from Mr. T.N. Singh
down to Mr. Chandrasekharan, have almost
put forth a common point: That is; the
system of education is not only defective but
it is abhorrent.

I cannot speak on University education,
but with whatever little experience I have of
primary and secondary schools —that too of
my own State —I feel that what education
gives to us and schools give to us is that a lot
of boys and girls who come out have no
purpose in life and are alien to their own
home and to their society. That is the
achievment of education in schools. My
experience, though our State has free
education, is that the present working of
schools is such that only those who go to
very good schools generally owned by
private institutions or who have parents rich
enough to pay for their tuitions, get their
matriculation or higher secondary. The rest
of the boys and girls, not less than 70 to 80
per cent, are never able to cross. Or, if at all
they are able to pass their matriculation, it
will always be in third class. Therefore, ray
impression has been that this type of
education, this type of policy, is a capitalistic
type of policy. It will only create such
classes and such people only will go to the
Universities whose parents are rich erfough
to maintain

to spend money for their education. The
remaining boys and girls and millions of
people with not be able to touch universities.

Much is being said about literacy. We
have not yet touched that level of literacy
which we have promised in our Constitution.
But a question is being posed to us that
whatever number of literates we produce in
the schools or in the colleges, so far they
have no purpose, they are alien to the
society, they are alien to their own home.
What purpose will it serve if we send another
batch of boys and girls to schools? 1 once
asked a peasant in the village, "Why don't
you send your boy for higher education after
he passes the middle school examination?"
He said, "Now I feel he is somehow useful to
me in ray work as a peasant. But if he passes
matriculation or goes to college, then he will
be completely and perfectly useless for me".

AN HON. MEMBER : An unemployed.

SHRI GULAM NABI UNTOO : Em-
ployment is not the question. We should not
confuse it with unemployment. When he
comes out of the school or college, it is not
that be does not get employment, but he
becomes useless in any other field because
the education that is given to him in the
school for 10 or 15 years makes him feel
helpless. He feels purposeless in life. Thus if
we go on creating millions of people who
have no purpose in life, what will happen to
our nation, a nation where more than 50 per
cent of the boys and girls are less than 18
years of age? The result will be that this
nation will turn out to be a purposeless
nation, an aimless nation. Now this concept
of free education should not be ill conceived
in the sense that non should be asked to pay
of contribute. May be there are poor people
who cannot afford to pay. But the
community as a whole, the village as a
whole, can give us the building, can give us
the playground, can give
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us the land where we can construct the

school.

Now the important factor in every school
is the teacher. What is the status of our
teachers in the present-day society? He is
beina looked down upon. Nobody likes to be
a teacher. Only that person comes to this
service who is rejected elsewhere. Therefore,
only third-raters come here. In order to
attract better people to this service, we have
to treat it on a different ground. We cannot
treat it on the level of other services because
we have to accept this fact that a teacher
cannot afford to earn in other ways as a
Patwarl earns, as a man in Irrigation earns, as
a PWD clerk earns. He is not holding a
position where he can wield power. He
should command respect from the society but
he cannot now, due to the economic position
or status that we enjoys. Therefore, we have
to give him such a status that the society
gives him recognition and the society thinks
that his is a useful service, so that other
people are also attracted to it.

As far as the training of the teachers is
concerned, I am not satisfied with the
training college after graduation or the
training college after matriculation. Just as
we have engineering colleges, medical
colleges and other professional colleges, we
should have a college of education where
people from the matriculation or the higher
secondary stage will join after proper test
and those boys alone will be entitled to serve
in the educational service. Why should
others who have no experience of education
come to this service? Why should it not be
restricted to those who are fully qualified as
teachers? Then alone can we have better
teachers. But the primary thing that we have
to take into account is that the pay and other
amenities of the teacher must be double that
of other services.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): Please
finish now.
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SHRI GULAM NABI UNTOO : Then
alone better people will come to this service
and this service will be treated as an
honourable service. Otherwise, the people
would think of this service, as they do at
present, as the most deteriorated, most
outdated, most looked-down-upon service in
the society. Thank you.

5.pP.Mm.
PROF. RASHEEDUDDIN KHAN
(Nominated) Madam Vice-Chairman,

Paradoxical as it might appear but it is both
satisfying and embarrassing to have an
eminent educationist pres ding over the
Ministry of Education—satisfying because
at long last we have been able to find a
specialist in a place where no generalist will
work better and embarrassing for a person
like me attempting to speak rather
presumptiously about the problem of
education to one from whom one would like
to learn. But nevertheless I will first mention
some general problems of education and
then pass on to what secems to be an
important and urgent question.

It has been mentioned in this House that
what is needed today is a more organic
perspective of what ought to be called not
only education for national reconstruction
but also, education for  socialist
transformation. This has to be emphasised in
this 25th year of Independence particularly
because a certain pattern of national
consensus has already been evolved which
cut®* across party-lines which cuts across
ideological lines and for which a con-
siderable national mandate is available. If
the landslide victory of the Congress in the
1971 parliamentary elections and rhe 1972
Assembly elections is to be understood it
can only be in the context that the people
have given a massive mandate for a rapid
fundamental transformation of this ancient
land into a modern poli'tejy. Modernisation
without the basic impulse of equalitari-
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without the basic impulse of socialism will
not solve the problems. I venture to
suggest to our learned Minister that I hope
he will during his tenure of office i try to
make all possible efforts to transform the
structure of education to suit the basic
requirement of socialist transformation of
society.

I will now mention two other respects.
First of all I would like to draw attention to
the increasing violence, 1 may add,
criminality on the campuses of the
universities. I feel almost heartbroken as a
person who has been associated with a
university for 22 long years located in a
city which was known for its harmony, its
culture, and its compassion, that in the
campus of the Osmania University in
Hydirabi 1 in this year a most dastardly
murder of a brilliant student has taken
place. This is alarming. I would only men-
tion that this is to be investigated into
thoroughly and remedial measures
proposed. What type of intellectual culture,
what type of political culture are wc trying
to build in this country ? If we are clear
about the type of structure of values which
we would like to give to the future
generation, then we will have to do
something immediately and it cannot be'
done by making speeches but it will have
to be done in a concerted manner by all the
parties, by all the sections, by all of us
individually in this country.
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about the 'textbooks racket' to which Dr.
Dult has already referred. One of the aspects
in which a very systematic attempt is to be
made is first to check this racket of private
enterprise in text-book trade and then to
build the whole structure of educational
corpus of knowledge which should be
available to the people. Text-books should
reflect national values.

After this 1 would pass on to a veryf
specific problem and I crave the indulgence
of the Minister and also my friends and
colleagues in this House. Madam Vice-
Chairman, I speak with some hesitation but
with some faith in the objectivity of the
Honourable Members. I am a member of the
f'Indian Council of World Affairs and I am
also a member of the Faculty of Jawaharlal
Nehru University, 1 am also one who has
done his Ph.D. in the intellectually salubrious
climate of Sapru House. I love it. 1 may even
mention that I am 'addicted' to it. But let us
examine the whole question with some sort
of consideration for the principles involved. I
would Mart by saying that it was a veiy
welcome debate on the so-called Sapru
House issue. It was an indication of the
intellectual maturity of the people of the city
of Delhi if not of India that a whole debate
was going on regarding a library. I am happy
for the first time a debate has taken place
about books, about knowledge. To the extent
that it was about a libraiy it was welcome.
But while the impulse for the protection of a
library was laudable, the proposal made in
this regard, may I submit with alt humility,
was self-defeating. It will destroy the very
thing which the Members would like to
protect. What are the issues involved ? I will
first mention that the honourable members of
the sovereign parliament of India, or even if
it is not as sovereign because of the federal
structure as it should be, ought
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to also remember that there are
autonomous institutions and  corporate
bodies within the sovereignty of India
whose autonomy is derived from the

sovereignty of the  Republic which has
also to be respected. 1 submit that
the  autonomy of  universities, the
autonomy of  educational institutions
has to be very carefully respected by
us in this House. Butl find to my
chagrin a total  disregard of  the
autonomy of a new and upcoming
University—a University which has  been
established by an  Act of Parliament— as
reflected in the  otherwise  vociferous
demand of some Members [am how-ever
certain thatthey did not have that in
mind. If notasingle voice was heard
against the so-called Save Sapru House
Library Action Committee 1 would only
say that it was Dbecause the members
of the  Jawaharlal Nehru University
Faculty and the students were very
conscious not only of their autonomy
but also careful not toimpinge on
the sovereignty of the Parliament. And
because 1 was in  an embarrassing
position of Dbeing a Member of this
House and also of the L'niveisity even I
until today avoided speaking about it. 1

would  like to tell you not meiely as a
member of  the. Jawaharlal Nehru
University. . .
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PROF. RASHEEDUDDIN KHAN :
that is another matter altogether. Here wc
are speaking of a University which we
have established with considerable hope, 1
agree with the Member that if you have an
abnormal person—V would not like to
associate myself with the name he has
mentioned—we can surely deal with the
problem as it arises, but here is a question
of a Univiersity having been built up with
lot of hope, with a lot of expectation and
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I will add with considerable talent. The
facts are simple. The library is an integral
part of an academic atmosphere. The
library is also an integral part of the deve-
lopment of intellectual conciousness of the
people, The Sapru House Library, 1
submit, is a specialised library by and large.
Peripherally it serves the general readers as
well but it is very specialised library, But
we should remember that while it is
specialised library it is not necessarily a
library which can be called a National
Library, because a National libraty should
include the entire corpus of knowledge. The
Sapru House Library is specialised in
terms of international studies. Either we
call ita National Library or reduce it to the
position of a general library for lay readers.
National libraries in composition and
character are like the library of Congress, in
U.S. or like the Library we have in Calcutta.
I submit that the Sapru House library is a
specialised Library and not a National
library. The main problem is this. Between
1955 and 1970, the Indian School of
International ~ Studies attempted to build
this library in order to serve the expanding
the demands of scholars who were working
on international problems. In terms of cost
Rs. 28 lakhs have been spent by the erstwhile
Indian School of  International  Studies
which is now affiliated to the Jawaharlal
Nehru University and is now called the
School of International Studies and only Rs.
5 lakhs have been spent by the Indian Council
of World Affairs. 1 am mentioning the
monetary factor only to underline the fact
that the School was the main builder of ihe
Sapru House Library. Whatever the number
of books 1 may also add that almost half of
the total cost of Rs. 28 lakhs was in foreign
exchange. And how was it build up ? It was
build up by the scholars going abroad. Iam
myself a Ph. D. of the erstwhile Indian
School of International Studies and when we
used to go out on field-trip and return we
used to bring books and documents. All
of us used to do that. That way it was built
brick by brick with tremendous hope and
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that the benefit of this library will become
available to the students and others who are
extending the frontiers of knowledge.

This School got affiliated to Jawaharlal
Nehru University in 1970. Please remember
that this School was a 'deemed University'
within the framework of the U. G. C. Act.
All the same, the Governing Body of the
School, 'in their wisdom, wanted it to
become part of the Jawaharlal Nehru
University, and they wanted this precisely
because they thought International Studies
cannot be developed in isolation from other
cognate disciplines. As a matter of fact,
without making any adverse comment I may
say that despite the achievements of the
Indian School of International Studies which
are well known, there was one very obvious
lacuna. And it was this : that International
Studies was attempted to be developed in
isolation, away from social soiences and
advanced study of foreign languages.
Therefore, they joined Jawaharlal Nehru
University in order to become part of the
wider academic complex. In the Jawaharlal
Nehru University you have the School of
Social Sciences, you have the School of
Foreign Languages, and other Schools of
which I need not mention in this connection,
and the School of International Studies is
now an organic link in this chain. Therefore
it is expected that once this Library becomes
part of Jawaharlal Nehru University, the
Library would in a matter of another fifteen
years, become an excellent library for
studies in all branches of social sciences. It
will not only be the members of the Faculty
and the scholars of the Jawaharlal Nehru
University who would use it, but also, I am
sure, other people from different parts of the
country as well. Today we are overlooking
this basic fact. Now let us see as to who are
the users of this library. I do not want to go
into all these facts. 1 have been reading the
paper in which it has been mentioned
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that there Ere 26,000 and odd readers in one
calendar year. If you go through this paper so
often cited in this House you will find that
they have mentioned that while the users and
readers of the School are 338, that of other
35 Indian Universities are 230, and out of
this 230, 108 are from the Delhi University,
22 arc from Aligarh and then between one to
eight from the other 33 Universities. Now
these people are still welcome to the
Jawaharlal Nehru University. After all, as
you are aware the British Museum Library
housed in the city of London, one of the
biggest cities in the world is not locationally
near to all its users. Therefore, if this Library
is shifted from Barakhamba Road to Vasant
Vihar, it will still be in the city of Delhi,
which will mean that locationally it will be
available to everybody. Scholars from other
universities are most welcome to the new
Campus also. After all, these scholars do not
come to read in a particular location or even
a particular city. They come only to read the
relevant material in this Library.

Then it is said that there are 25,000
"general readers" in a year in this Library.
My own submission is that, probably in their
anxiety, those who are trying to call
themselves saviours of this Libraiy, have
calculated it on a very simple basis. 70
persons multiplied by 365 days does come to
something more than 25,000. After all,
Madam, these 25,000 are not readers. These
are visits and they have been calcu-\ lated on
that basis. There are some of the facts. I
would not like to take more time of the
House. I will only say that what 1 have
submitted is the unsaid story of this whole
controversy 1 am afraid even today it has
been said rather inadequately. I am available
at any time not only to the Members of the
House but to others also to clarify their
doubts, But I will plead that the Minister for
Education must kindly take care of the
belated submission of a joint memorandum
by the members of the Faculty ol
Jawaharlal Nehru TJniver-
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sity School of International Studies and the
scholars there who have argued out their
case. The whole controversy about the
Library is unfortunately mounted by those
who come to read a few newspapers or a
few books here and there, who are not
research scholars. But the pity is that
nobody speaks about us—the real users. All
the same, I can assure this House, because
the University authorities are very conscious
of the autonomy.that they would not like to
enter a public debate unless it is called for,
and I am certainly not speaking on behalf of
the authorities though in a certain capacity 1
am also a part of the authority.

Therefore, Madam Vice-Chairman, I
would like to submit with all sincerity, with
all humility, that this problem has been
exaggerated out of all proportion from one
side. The fact is that this Libiary will grow
with expanding service facilities, staff
facilities, book facilities only in the
atmosphere of a University. The Indian
Council of World Affairs ought to be
promoted. Funds should be found both from
Government source and private sources, but
that Library must be basically available to
those who have built it. Therefore, I submit
three alternative proposals, One : as some
friends have mentioned in the House, the
whole Library in tact may be allowed to be
taken over by the Jawaharlal University and
be located on the campus of the University.
Two. on the basis of the recommendation of
Mr. Chagla made in April, 1971 and Prof.
Ganguli, former ViceChacellor of Delhi
University, in February 1972, the functional
distribution of books and materials should
take place. The definition of the word
'functional' being determined by finding out
as to what is the function of the Indian
Council of World Affairs and what is the
function of the School of International
Studies. Some understanding should be
reached on this basis. The third alternative is
this. This is an alternative which I would
not liketo commend. I would
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just state it without my approval. On the
basis of ownership distribution of assets, the
library may be divided. Distribution of assets
has always taken place when one institution
got merged with another. I would like to
mention one more thing which has not been
mentioned. Unfortunately the Jawahar Nehru
University has not publicised enough in the
newspapers and probably it would not like to
enter into a public debate. But in a country
which has always respected the value of
patience the University would like to wait
patiently and see that light dawns on the
minds, of those who are today spreading
darkness about its role. The authorities of the
Jawaharlal Nehru University given an
understanding to the authorities of the Indian
Council of World Affairs that anything that.
is acceptable to them will be acceptable to
us. I am afraid no more generous offer has
ever been made by an absorbing institution
to the governing body of an erstwhile institu-
tion as was given by the authorities of the
Jawaharlal Nehru University to the
authorities of the Indian Council of World
Affairs. It is on record, as the Minister
himself knows. It is an open thing which is
available from the University and the ICWA.
Hence 1 plead, let our concern
bejransformed into a constructive proposal.
One constructive proposal is this. If you
want to keep integrity per se of the Library,
then it should become an integral part of the
Jawaharlal Nehru University intact. But
please understand that there in nothing
wrong in the division of a Library, because
division , is not equivalent to destruction. D
viskn is a functional thing. Let us understand
that, in a parliamentary debate we should not
lose sight of the laager issues involved.

With these few words, I thank you very
much, Madam Vice-Chairman, and I hope
the Minister will also take into account any
solitary voice, but a voice which I hope also
reflects the silent consensus of the House



255 Discussion on the

DR.'"BHAI MAHAVIR: May I just ask
this ? Is there a case for the School itself
having to be shifted from its present
premises ? It was. .constructed at an
expense of Rs. 20 lakhs. These are not being
fully utilised even now. New structures are
being built up to house that in a country
which is poor. In view of the fact that the
Nehru University professes to affiliate far-
flung universities from Khada-kvasla and
Dehradun, can any institution working at
Barakhamba Road be treated as too far
away from ths University campus ?

PROF. RASHEEDUDDIN KHAN : If I
have your permission, Madam .Chairman, I
shall reply. I am happy Dr. Bhai Mahavir,
who is also an academician, apart from
being an active Member of the House, has
raised this point. It is like this. He will agree
with me that we cannot develop a corporate
residential university without having the
cognate disciplines fused with each other by
the interaction of scholars and by the inter-
facing of courses and syllabi, and by making
available the talent in one branch of social
sciences to another branch of social
sciences. When we speak of affiliation of
institutions from all over India, that is sue
generis a different problem from the
problem of having a University housed in
one campus. No university.— and Dr. Bhai
Mabhavir I am sure will agree with me—and
no Vice-Chancellor would like his school
scattered in different parts of the city.
Firstly, students should be freely available to
each other. I find from my own School of
Social Sciences that the students would jike
to have a dialogue with the scholars of the
School of International Studies, This is not
possible in a city where the transport system
is inadequate. As is known to all, the
transport position is a very difficult one.
Secondly, why should we not think of
developing the Jawaharlal Nehru University
in a good national institution in which all
these allied disciplines can grow? After all
what is this love for Barakhamba Road?
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I was also in love with Barakhamba Road
and the lawns of Sapru House. Rut why
should we only think of the comforts of
Connaught Circus ? With wilderness all
around the Vasant Vihar has the most
charming natural environment with the birds
twittering and peacocks dancing . . .

SHRI K. CHANDRASEKHARAN :
Mohammad Bin Tughlak was for shifting
the capital and then he reshifted back his
capital.

PROF. RASHEEDUDDIN KHAN :
This is a pure debating point. I have never
attempted to get into a debate. Mohammad
Bin Tughlak was different from the Vice
Chancellor of Jawaharlal Nehru University.
They are a study in contrast. Daulatabad
from Delhi is very far, but Barakhamba
Road and Vasant Vihar are in the same city.
£ would not like to enter into polemics. If I
fail to convince the honourable Members I
would just feel ashamed, i would not like to
score a debating point. Let me add again
that 1 am available at any time of the day or
in the evening to explain to my friends, the
facts of the matter.

SHRI K. P. SUBRAMANIA MENON:
In discussing this Report of the Ministry of
Education and Social Welfare, one is struck
by the number of problems dealt with in this
Ministry, the number of subjects and all
sorts of things under the sun. But going
through the Report, I find that the most
important aspect of the educational problem
in this country has been very cavalierly dealt
with in this Report and that. Madam, is the
question of literacy. And the hon. Minister
of Education pointed out recently in an
address to the Secretaries and Directors of
Education of States in this City that India
has a population of 3U crores of illiterates,
which is more than 50 per cent of the
illiterates all over the world. Now, this is a
great credit for this country. We get the first
place at least in one thing. And after 25
years
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of the benevolent Congress rule, our
country seems to be the first in illiteracy in
the whole world.

Now, Madam, according to the Minister,
at the existing rate of growth, it would be
impossible to achieve free and primary
compulsory education by 1981, a task which
should have been completed by 1960,
according to the Directive Principles. The
other points that the hon. Minister made was
this : The present position was that of every
100 children of the school going age, only
80 joined class I, The drop-off by the time
they were 11, was 40, while only 25
remained in schools when they were 14. At
17, the number was further reduced to 10,
and by the age of 21, it fell down to about 2.
In the 6-21 age group, only 20 per cent was
studying in schools.

Here is the crux of the problem we face
in this country. And it is a shameful thing
that even after 25 years of independence this
country could not solve the problem of
illiteracy and 70 per cent of its people do not
know how to read and write. We talk of big
things, of having college education, having
standards of education. But where is the
standard of education in a country where 70
per cent or seven out of ten people cannot
read and write. All these fancy schemes of
increasing the s'andard-and even sometimes
this library question though it has its own
importance—are there but they are all
insignificant when you compare them with
this problem. And this is precisely the
problem to which our country is not giving
any attention; nor does this Report give.

Now, in Chapter II of this Report, there
is the view of the Central Advisory Board of
Education at its 35th meeting held on the
2nd and 3rd may, 1970. The Board has put
the problem in a succinct manner. It says :
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"The Board views with concern
the progress of primary education in
the country. On the basis of the present
trends, it appears that no State would
be able to realise the goal set in Article
45 of the Constitution earlier than
1980, and several States will be able to
do so only in the 21st century."

What a shameful thing ? What are you going
to do to solve this problem ? More than two-
thirds of the people of this country will not
be able to attain the goal of primary education
until the 21st century. Then why should we
remain as a country ? Why should we have a
government here if this simple thing cannot
be done. These are statistics of all the States
put together. Madam, if you take out the
three or four States of Kerala, Tamil Nadu,
Punjab and Gujarat, then in the rest of the
country the situation is much worse. In most
part of the country, I would say in the entire
Hindi belt literacy is less than 20 per cent.
And as far as women are concerned it is less
than 10 per cent. There are whole Divisions
in the State of U. P., Bundelkhand, for
example, or the Barmer districts of
Rajasthan or the Chhattisgarh Division of
Madhya Pradesh where literacy is less than
even 5 per cent. What are we doing about
this problem ? We have got average litetacy
of 30 per cent, But that is nothirg if you take
thess States separately and the specific sreas
in these States.

The Kothari Commission report on
education rightly quotes Heilbroner (The
great Ascent) to emphasise the need for
social change as a prerequisite for social
development. It says :

"The mere lay-in of the core of capital
equipment, indispensable as that is for
further economic expansion does not yet
catalyse a tradition-bound society into a
modern one. For that catalysis to
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[Shri K. P. Subramania Menon] take place,
nothing short of a pervasive social
transformation will suffice; a wholesale
metamorphosis of habits, a wrenching
reorientation of values concerning time,
status, money, work; and an unweaving and
reweaving of the fabric of daily existence
itself."

In this social transformation "of society
education is a vital instrument. And if we
neglect this vital instrument then we cannot
have pervasive social transformation. We
cannot attain any goal, let alone socialism
even in the ordinary sense. Therefore,
Madam, spread of literacy, spread of
education is a vital thing for the
reconstruction of our society or even our
economic development. But all that is being
neglected.

Then, I come to arother problem, the
problem of class structure in education
because it is not only that the vast masses of
our country are uneducated, illiterate, but
that in education class structure is being
perpetuated with wasteful results. I am
referring in this context the system of private
schools which are called public schools
which are, [ would say, anything but public.
These private schools are a very powerful
instrument of solidification of the class
structure in this country. They have got great
bearing on the social structure. There are
over 2,500 of these public schools in this
country. And you will be surprised io know
that the fees paid in these schools are
fabulous. 1 hear that in the Wellan Public
School, Dehradun, a child has to pay Rs HO
per month. Who pays for this education ?
While the system meant for ihe masses is
starved of funds, is denied equipment, is
denied good teachers, these schools meant
for the few are lavishing funds, where do
they get the monty? Is this money their
private property? It is the national wealth of
this country and this national wealth is being
utillised for the  benefit of a few.

[RAJYA SABHA]

Working oj Ministry o] 260
Education and Social Welfare

What is (his Governmenl doing about it
0

SHRI T. V. ANANDAN (Tamil Nadu):
Socialism.

SHRI K. P. SUBRAMANIA MENON:
This is their socialism. How can we help it
since the socialism-shouting and progre-
ssivism-trotting Ministers and Members of
Parliament, and even Communists, want to
send their children to these public schools?
This is a shameful thing, Madam. Now it
cannot be said that some people can spend
and so they get this type of education. These
are not barber shops where if you have got
money you go to an air-conditioned barber
shop and get a shave and if you do not have
money, you have it on the read side.
Education is no barber shop that if you have
money and can spend any amount of money,
you get a higher type of education and if you
do not have money cannot get any education
at all. This sort of inequity and inequality
should be put a stop to. Now, Madam, why is
it dangerous to continue this sort of thing? It
is because it is precisely the products of
these public schools who dominate our
services, our coiporations and the entire bu-
reaucracy of this country and even politics.
Itis dangerous because the products of these
educational institutions are divorced from
the Indian reality and ate isolated from the
Indian people. They develop a sort of alien
culture, It is these hybrid products of this
alien culture, who go about lisping the
clipped accents of Oxford or the Yankee
dJoll, who do not have any understanding of
the culture of the country, who are going to
dominate our life and that is why it is
dangerous. Another thing is, this public
school education system in India is modelled
on the western capitalist system of puplic
schools as prevalent in America or England.
They imitate Americans in every thing. They
import wholesale the decadent culture of
monopoly capitalism of America. As a result,
because there is dose-peddling in America,
we have also got it here in these
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public schools. Because in America there is
this decadent Hippie culture, you have it
here also. They do not have any indepen-
dent standards to judge things. They go by
foreign standards, alien standards I do not
mind these brats the bourgeoisie being
doped, drugged or corrupted by this sort of
education. But it is dangerous for this
country because it is these brats who are
going to sit on our heads and control our
destinies and rule our country. That is why
it is dangerous. Another thing, Madam...

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : No, an-
other thing You must conclude.

SHRI K. P. SUBRAMANIA MENON :

I have got one more point. Let me complete.
Now the Government has sia-ted 210 free
merit scholarships for these public schools. 1
would say that this is an indirect way of
subsidising these public schools. Now it
should be understood as to what happens
when boys who may be poor are recruited in
these public schools. As you know, once Karl
Marx pointed out. "the more the ruling class
is able to assimilate the most prominent men
of a ruled class, the more solid and dangerous
is its rule." And this is precisely what you are
doing, taking away the most bright, the most
aggressive the most promising, oi the young
men from the working people to recruit them
into the upper class strata. And you take
away natural leaders of the working class
people from their surroundings and draft
them and thus create an illusion that here is
equality of opportunity. Does it mean eqality
of opportunity? It does not mean equality of
opportunity. Equality of opportunity can only
come when the special privileges of the
ruling class are ibolised and the people of all
walks of life are able to enjoy the same
standard, the same sort of education. Equality
of opportunity cannot be granted by drafting
a few bright boys from among the poorer
classes into the richer classes. Therefore, in
our conn-
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try—whether it is socialism or progressi-
vism, I am not concerned—I am concerned
only with modernising this country. If that is
to be done, then the whole system of class
education has to be abolished. And not only
that. At least primary education should be
spread without delay. And for that funds
should be found.

[MR. DEPUTY CHAIRMAN in the Chair]

Two years back wc passed a national policy
on educat'on. What happened to that policy?
According to that policy we were to spend 6
per cent of our national income on
education. May I know from the Ministry
what is happening to it? I think it is also put
in cold storage. | want to mention this one
point and that is the problem of National
Fitness Corps. Now the Government of
India has been creating all sorts of fancy
schemes and employing people in all sorts
of jobs. Now the bOOO people employed in
this National Fitness Corps are faced with
immediate reirench-ment because the
Government of India in its wisdom is trying
to transfer all administrative control of this
to the State Governments which do not have
a pie to spend for that. Therefore, unless the
Government of India, along with
transferring the administrative control, also
gives the money for administering the
scheme, these people will be retrenched and
they will be thrown out. Lastly, 1 would also
request that the Sapru House Library should
not be split up.

SHRI HABIB TANVIR : Mr. Deputy
Chairman, many very valid points about
education have been made on the floor of the
House. 1 have been rapt, most absorbed, in
listening to them. It is an area very tricky. 1
myself would not be able to speak in depth
about education though we all, and I as an
artist, feel very agitated about problems
connected with education because we all tea
Use that it is the one subject which is at the
root of all that is wrong
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[Shri HabibTanvir] with this country.
There is an awareness of this on all levels,
pre-primary level, primary level education,
secondary, higher secondary education,
university education, technological
education; there is an awareness to find out
how to spread education, how to make it job
oriented, how to make it craft-oriented, and
so on. A point was raised that education
should be connected with the class structure
of the society and education should bo
connected with the economic developments
of the country. Those laws of economic
developments, after all, are obvious and they
can be analysed tangibly and there are books
to be referred to and there can be two or
several opinions about these. Scientific
discussrons can go on on these. But I am
talking of a realm about which not much
research has been made and that is the
abstract area of art and culture which not
only does not follow the economic laws of
growth; but often times contradicts those
laws. In the matter of economic development
one may say that in a society the tools of
production may become obsolete, generating
forces which go counter to the status quo and
friction is created and change is brought
about. Therefore, change in society goes one
step further either through evolution or
through revolution. In matters of art and
culture, it does not happen in this fashion so
that we cannot say today that the culture or
the present India is by any means higher than
what it was 2,000 years ago or the Greek
culture is primitive compared to the present
day Greek culture. In this field we cannot
say that we have attained a higher level of
culture than 2,000 years ago. Often times it
goes in a very haphazard manner. What I am
trying to say is that you are removing
poverty and you are removing illiteracy.
These are essential things. Nobody can say
anything against these steps. Progress must
be made and modernisation must come.
Industrialisation only can eventually improve
the rural economy of this country. Yet one
very obvious fact is forgotten. This country
is by and large an agrarian
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country with an agrarian economy. This
agrarian country must be transformed into a
modern industrial economy. But this country
ie richest is its culture in its countryside. The
countryside is rich in dialects. Almost all
your culture is couched in your dialects.
Neglect of dialects is the neglect of your
culture to a large extent. We are going to
celebrate Ramachrit Manas quite soon and if
many of the modern students of Hindi who
write and read in Khari Boli have no
background of the dialects of U.P., they will
utterly fail to follow Tulsidas. I know it is
mentioned in the report that in the pre-
primary and other areas of education dialects
must be taken into account. But 1 have been
in this field and [ have gone to Chattisgarh
and Buster area. 1 have noticed that the
tribals and villagers there are developing a
sense of contempt for their own culture
though they are getting a smattering of Hindi
of a very bad type. This is the net result. We
cannot absolve ourselves of the responsibility
for this. I am not by any means saying that it
is an easy thing to do. It is a point easier
made than a deed accomplished. Yet an
awareness and absolute vigilance and some
action in this matter are called for. It is an
area where rampant illiteracy is producing the
richest possible culture. So, illiteracy being
removed and culture being killed is a
simultaneous process and this is a heart-
breaking experience. This has got to be
reoriented together with job orientation and
oiher kinds of orientation. Our cnltural policy
has got to be oriented towards our rural
culture, not in the conservative sense, but in
the modern sense. Because, unless this
culture is assimilated and absorbed into the
body of the coming urban culture, which has
not yet come, which is not yet there, not
substantially, until then, what will happen is
that the youths of your big cities will only
look to Paris and New York for the kind of
culture that they want and will never give
you a continuous process of transformation
and of growth and progress. This will
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happen if, not only the dialects, but
also things like minority = languages are
ignored, a minority language like Urdu,
which is considered to be a  non-State
language. It is mentioned like this in the
report. It is very painful. 1 do not
know how and why Urduhas come to
be a non-State language. We must do
something  about it. There is this
scandalous record of the Urdu Academy and
other organisations in U. P.In U
P. the State Government sabotaged all
the efforts by the Central Government  to
do something about Urdu. This is not
only detrimental to Urdu, but to the
cause of Hindi as well. I want to say this,
because the two sister languages have
grown hand in hand and they  have
nourished one anothor and they have
grown together.  There is the heritage of
Kabir, Tulsidas, Nazir = Akbarabadi, all
of which our students will fail to under-
stand if a new language is brought in in
the name of 'shudh Hindi'. There isno
such thing in a language as 'Shudh' and
there is no question of there being any
'shudh’ language. One does not know
in history whether there was any 'shudh'
language ever born:  The only 'shudh'
language that man ever created was
pure silence, inarticulate dumbness,
animal-like moanings  and exclamations
that primitive man might have
attempted. But, ever since we began
to have speech, then came the process
of hybridisation and  speech became

richer  only through mixing. Urdu and
Hindi grew like this.  Today, we
come across phrases of all kinds in
Hindi so jarring to the ears because it
has been  divorced from Urdu. It will
be pure folly if Urdu is neglected and
is not given a place in the schools,
in the system  of education. Though

there is an Urdu Committee for the
development of Urdu—many committees
have been set up in the past—I am only
making a plea that some thing much more
needs to be  done in this regard and I
hope it will be done.
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Then, in the matter of development of
Urdu language, many things are being done,
fo; instance, translations of Scientific
terminology, which too seems wrong. Now,
how can you ever create terminology in a
language unless the language is spoken,
taught and used. Without usage no new
terminology can ever (lourish.

SHRI MAHAVIR TYAGI :
dominated by love affairs.

Urdu is

SHRI HABIB TANVIR : Sir, I have no
answer to it because I do not make any
sense of it.

SHRI K. CHANDRASEKHARAN : It
is one of the most beautiful languages.

SHRI HABIB TANVIR: So, in
thoss matters nothing has  been really

done. Now, I will cite only one
example to show how the usage comes. I
remember, in Bombay, at the railway
station, how the coolies use the word for

air-conditioned compartments. They are just
thrown up ; words are thrown up through
work. These coolies just throw up words in
their work and for the words "air-conditioned
compartment", they say, "tandi gadi"
which, I think, is very beautiful, very
simple and a very easily understandable
translation of  the word "air-conditioned"
for this  tropical country, whereas, it
places like Hyderabad, in some academic
studios, the dictionary-makers were
finding words for the same thing, like
"bad" for "air" for "conditioned"
"mashrutul" and for 'scompartment”" "hujrce"
and so on and I have forgotten the compound
they made, but to caricature it, it was
something like "hujra-e-mashrutul  bad".
This is how your terminology will end up
unless the language comes to be used.

Now. there is the National Book Trust
and one would like to kilo* something
about it. There are the
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[Shri Habib Tanvir] Academies but at
this stage I would not like to say anything
about the -\eademies. A Committee has been
constituted for these and we are wailing
for the Khosla Committee Report. There is a
lot of controversy about the Academies and
there is a lot of heart-searching going on and
the time will come when we will talk about
the Academies when the Report comes. 1
think likewise that something needs to be
done in regard to the National Book Trust. It
must be looked into as to what is wrong with
its sales machinery. Books are lying there in
shelves for years

Then, in regard to other matters there is
the Department of Culture attached to the
Education Ministry 1 am quite sure the hon.
Minister himself is perfectly aware that very
inadequate cultural work has been done or is
being done by the Educaiion Ministry.
Once upon a time there used to be drama
camps run by the Education Ministry, Even
these were erratic. Now for many years in the
past there has not been any such camp. We
are in 1972. By now we should have really
been agitating lor drama to become part of
University education, to become a faculty in
the Univer-biiies, and colleges of India.

On the other hand, the policy iu regard to
grunts needs complete revision. I am not
saying anything new. I know the Ministry
officials are involved and are thinking about
it. Look at the money that s
being
distributed It does not have any folk
oiientation. In the matter of awards you will
find very few folk artists get awards. You
will find excellent, far more excellent, artists
in the countryside than what your urban areas
can throw up. It is because of a lop-sided
policy or lack of policy. That this is what is
happening. In the matter of awards, one is no
longer sure whether it is the awards which
are creating artists
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so that they can get these awards or
whether these are  really proving to ho
incentives and a means of encouragement
lor artistic endeavour. In I he matter of
grantls. oneis no longer sure  whether
groups are not being created in order to
become eligible for  grants rather than

otherwise.  Similar is the case with
profession:!I theatres. These things have to
be looked into. Theatre halls there are

none. Whatever exist are far from adequate.
Take the Mavalankir Hall.  This is under
the Housing Ministry, so we may ignore it
just now. Old Delhi is completely neglected
in this respect. There are no theatre
halls in old Delhi only some New Delhi
theatre halls are being subsidised, for
instance the Fine  Arts Theatre. What is
being done with this money? As far as I
know, their constitution should be gone
into. According to this constitution there
ought tobe members from this House
on their Committee-at least one member.
There ought to be two members from the
Lok Sabha. There ought to be
representatives of Ave or six Ministries-
Finance  Ministry, Education Ministry
and others. There ought to be  represent-
atives from the States of India. But
they are not there. There are several such
halls connected with big business people.
The Goenkas, the Birlas, the Nawabs, the
Rais, the landlords, contractors and so on are
mentioned in the first committee of the
A.LF. A C.S. All this has got to be
looked into.

Now this is the general sort of picture. I
am glad there is going to be a seminar in
Simla. One is looking forward as to what
kind of percolation of ideas takes place and
what kind of cultural ideas and cultural
Policy emerges from out of the deliberations
of many right thinking people that will
gather there and what kind of policy follows
next.

1 have merely mentioned these points.
Sir, so that the Ministry is more vigilant
about these matters.

Thank you very much.
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wiwEl A@AT 3 (79r9) ¢ oA,
IqgarIfa wgEm, CgFNT 9 7 sq7a0
g2z 17 2 1 oy feefy < 3w o
wiEarat W17 ga%  aefas geql &t
sitE gur sy @ wie sifaw  fawre
1 gfear @ o 3@ ad g=
giawr A &0 afy gy wra #1 fova
ST F IH FANE 9T FH Al 2AAT
g 5 3z S 39747 ¥ ar 377 |5
s &1 fwaar quuteft aeq1 ot strA w7
fagra T ¥ 71amMT F wAAT 2
FIT FT RIT qqe7 FAT 7 &ar A
#1 farar gz Al & ogAWm wA
gz F3dl § f& wmifas gsgamar
AT gdifaar o1 Fga1 F7 7 WA
Ied1A T FG F7 ! A AFF] A9
agl 7 wrvwl fadar . =y a9 fAwto
FT QT 9T A sagAAr fas1 2, Aq
famtm 21 221 2 1 A7 fagior = avg
agAr 2 ow A1 aAw AR gae
aat 4rdt #1 fagtar | 3% fagmr 9
A gW aga Wi a7 g A 25 aqi
0 FIG FG T4, TEIA AT, ATF &,
TR AN, UE §F §F 91, 9T F) 9
1 a1 fanfm g, sav g adgm &
arg FgarqgAr ¢ fF osiw 25 aq
qrarEt F1 21 a7 £, fe o gw faage
F10g 2 gE A wry AvE qwE &
ag waz gtz W g 2, o1 fw 397 w7
7 fw .

"We must do our best to form a class
which may be interpreters between us
and millions of whom we govern, a class
of persons Indian in blood and colour but
English in taste".

famgs & Ha gw fggram $ a2
Be gz @ g, War fF qE dad T
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FA AT 90 % T3 7 % 59 awT A
arig 51 oorra faaw i A w7 T
i A fpgradY glax frrdf aa g
g oz fovar 3 25 q % 93T ZW
) % fgar 7 Y gart wotaT g
arir §, g7 asy, A qifaardz § qrag
a7y arr #, A1 vafafqedze 397 aiy
3, 41 3= 739 fafrezz 337 arr 3,
oY 3T @AY FA0 3 7 OIAE 9T
fray «fr 977 % $15 g3 W T4F #4¢
i, @ wins wa 97 I oM T
Frdt o7 a1z % 1 g% 7 ag gar w2
fo gwrdt fovqe qopadt & qare Fiar
=ifgr w3 F wrardr faa, gary
T qo FATZIATT AI® T HUAT
=iral 7§ &% a1 w31 0% foraar &1 sfyae-
Zra wrar afzn | sHr avg 7 gwid
gqu 7163919 3T0 UFT TGIT AT 3o
UFIFT 7 o g wfray F w0
gAT! MarzE w7AT Tifgm o amy 25
aATA A gW T AT W AT M0 @ §,
a7 gfezee gg At & gar ag W@
gare fazafaznran &, gfaafadis § aar
77 Jfvw w5y a3 Z1Ar 3 urw F ;i
w1 12 fraiar g 2 fr Feafarmg
#1 ®wizar a7 faafor & 431 agmar
41 § | AI7AAT T ETIQT qATY A
Araean gtz agfoar 3 aga az a2
war far ar ( gq A2 fiz a=foar
afaafazr & zave 3w & gy 3, faga
59 a3 §1 warg 3 (v gt 29 &
FAET fwadt i 3 Avarx 2w A 37
1 a9t Z2idl 3 = gfrafafzal 3
Hredaq 1Y €9 A7 @6 q)7 gany
QIZAFEN 1 I A | NI JATA A8
oy wr oW fgar 3 ogan
atszifa® agam Wit uig owar W
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[ #irwat wrar 347 ]
w1q faagw aw &1 ot aft & &w
agwteon 1 aga avdy 91 ard F73
2 M Iaw 2@ A1 F@ § 9T Y
oIq EFAl A FHAT § o7 H 39 A1
gw 4z 9 § f& o= st &1 famga
uw fden & garg 8 | wE w19 g 4%
SAAT gar a7 f& el me wEsi %
A GIGAEH ¥ 4 97 AT | UH FHE
a1, ezt wégadm &t afafa fagsa
FY e, 3wy feE W mdl, wEanE
gl T WIT IEFT IW & 413 FIE
fediizad Agl gwr | # qg wEgan
ardt g f& 25 @@ g
wiwd faw g1 o g wE
A ad, ®% whfzar @, o9 3w
g, fasg gaa W1 madl aiza-
qegd %, W1 G9Al 937 g 2,
Fad famga  afaas @@ fFar
qaq ad 3@ &1 A qar 7oA w0
EWTE 4%9 4@l 9gd § fF TS ar
T AFAT A1AM(E ZAT W17 A 1308
gul, ag arEmy gEr . #A4 ggw A
QWA F AR FF AVAAAT A7 G
for awal &1 qqAT weraar 1 501 gfagra
& g TgraT =1fgd | wrar WY asAi A
7g q&1 & arardy a0 fadr 41 a8
AN SrAd, av #4T AT A A q@ A7
agl wiad & gedr &9 e, 39
Agt qar fe w3z 77 gar, #aifE w=gia
A1 ag) gias 9dl g, 48! zfage
Wiaw w@gfs 1857 7 agw gwr
waal &l fawrem & faw ) seg a8
qar {€ wae & @1 &e9 4 g, el
@Al FA &1 gz WA @ § %
Fafzal w §, ozfamq w9 w g, 7%
ANEl 9T E, @1 94 dlo Ue, UHo Uo
FHIT 110 § 2T F3F A1 § W 399

6P M
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9% 5 srod wsgafa w1 &, @0 war-
A F1 §, a1 7 qar agl, faage
saw faam 2 Hfea e 378 9z 13
Aifad fs qa w=dloaza §17 g al
qI9R1 BEI%Z 447 270 | g4 qfga &
a3 w=E! fgen 19 @it 3 4l ag a
qard | vy agr FAA@a ag & %
gart foar & meaw Afaw foen o
fasgar agY ax arfaw fararr ot famga
AL 2 & ozA gwmiT & arfgw
firar & famg g f%  &df ag “faar
? v fgg sraw, fam #maw,
yfean s, 2z al a9 Jd §,
g a1 FHIX g7g7 ATEErfawar F1 0F
TS 2 At W9 § ) § gy wgAr
a1t ¢ 5 ardt faar 1 zard wed e
U 77 A7 A3k far fadw
TEIT T G(3T-9ETF qUIT FUF A7 |
T gAY g, waared 7 oAt g fw
¥HI FAI E TE4-gEAE  AATC ZN,
afaw qar adf #ar @17 3 f5 ag a0
aE g7 (G afeAac s fag sv 9
AT & 17 4§ 7 15 | 77 A 93 2,
g9 1 97 3, 91 9g9 qAr Tgf glar
qr & g7 a@ o1 T 2§ Fey
934 # 3% {FarT aza At gl "Wl
3a% faq @t (Fad qam-aam w9
aw a1 7t st F; waifs ofewag &
fas &3¢ F1@ & 7\ ag A7 IJ9@ar w@ar
R A1 9T Ty w1 wadAq ag § & ow
g% i1 Zwrdr fostr st 2, IAE
faargm wagra T8 #4099 a5 51§
I AgF & awAl |

wafen & ugwaa fafasec age
F1 qqy qga g f& wre wadwar
w1 qeRIGaT AT, THL-AAFAT AATA AT
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WED ST T TN @ gu wAA 9 | Iad 7d wrdt gy Wi s egdaa

az &7 @ifaxr f§ T qrggwq , v
TEA-GEAT § ITH Aq7 AfqA, F9 F
T gAGT SfABTH 41 TIATRHT F  qred
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FNEr g\ AT WA IZ0 9T A 3
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a1, ¥fwa s/a aug /g § )

MR. DEPUTY CHMRMAN : Now it is
already almost 6.15 and the Minister has to

reply.

SHRI N. H. KUMBHARE (Maha-
rashtra) : I have been awaiting an oppor-
tunity to speak. Sir.

SHRI K. CHANDRASEKHARAN : He
is a new Member and he has given his name
to speak, I hear.

MR. DEPUTY CHAIRMAN: Then I
will give you exactly two minutes.
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SHRI N. H. KUMBHARE : Mr.
Deputy Chairman, Sir, I would restrict
myself to dealing with one activity of the
Social welfare Department. The Social
welfare department administers a scheme
known as the scheme of Post-Matric
Scholarship for scheduled castes and sched-
uled Tribes, this scheme was introduced for
the first time in the year 1944. At that time,
the scholarship payable to a student pursuing
graduate course was Rs. 27. This was paid by
way of maintenance charges. In the year 1944
when Rs. 11 were paid as maintenance
charges, I think at that time Rs. 27 eould
purchase three bags of rice. Now today, for
one bag of rice, we will have to pay Rs. 100
during this span o 27 years not a single Naya
Paisa has been added to these maintenance
charges. Itis for the first time, 1 believe in
the year 1961-62, that the Commissioner for
scheduled castes and scheduled Tribes made
a very strong recommendation that in view
of the high cost of living it is very desirable
that this amount of Rs. 27 should be
increased. Since that year 1961-62, every
year the Commissioner for Scheduled Castes
and Scheduled Tribes has reiterated and
emphasised that in view of the high cost of
living it is very necessary that the
maintenance charges must be increased. But,
nothing has been done. Then we have had as
many as three Committees. We have had
one Committee which was appointed by
the Planning Commission known as the Shilu
Committee for Tribal Development Prog-
ramme. That Committee has also reco-
mmended, probably in the year 1969, that the
amount of the maintenance charges should
be linked with the cost of living and must be
given a proportionate increase. But nothing
has been done. Then we have had another
committee known as the Elayaper-umal
Committee, and that Committee, in its very
lengthy report, has also dealt with this
amount of scholarship, and have also said
that the amount must be increased. That was
the committee known as the Committee on
untouchability, and Economic  and
Educational Development of the Scheduled
Castes and Scheduled Tribes.
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[Shri N. H. KumbhareJ I do no! know what
has happend to that recommendation. Then we
have had another committee's recommendation
and that recommendation has come from the
Parlimentary Committee on welfare of
Scheduled Castes and Scheduled Tribes. That
Committee has also emphasised the need tor
increasing the maintenance charges, but
surprisingly enough I find that even that
recommendation has been turned down. Now, It
is true that ever since this scheme came into
force the numbej of students taking advantage
of it, is increasing every year. As far as my
information goes, about 2,30,000 students are
taking advantage of this scheme. But we should
not forget one thing. Onlv twenty out of one
thousand from among the Scheduled Castes and
Scheduled Tribes are pursuing higher education.
We have to go far in this respect. There are ten
crores of people belonging to Scheduled Castes
and Scheduled Tribes which constitute one fifth
of the total population. I would say that this sum
of Rs. 27 is very meagre. It does not represent
even half of the bare subsistence. That would
mean a great setback lo the cause of the
education of the Scheduled Castes and
Scheduled Tribes. This may result in a very
serious consequence and, therefore, I would
request the Minister to give serious
consideration to the demands lot increase in the
amount of scholarship to the Scheduled Castes
and Scheduled Tribes. The present rate of
scholarship is not enough. It has to be increased
two-fold.

sl saR ATH qraa (IWT 42W) ¢
wregaY, § %8a @1 qrAT F) AVR ATHIT
w1 eaq faarar strzar 3, ow A1 I35 &
graea #, o (5 afagra 1 14 qvarg)
¥ as #) wra 2o ¥ ag feafq ur of
2w 33 %1 3faa e famar srfan
o¥z gwqaa: fow 9310 &1 g g,
Fiwe arff & o ag wiveEs  faar ar
fs 37 1 3t 2z oy gfyar &d o
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PROF. S. NURUL HASAN: Sir, how
long do I have to speak !

MR. DEPUTY CHAIRMAN: As
short as possible.

PROF. S. NURUL HASAN : 1 am in your
hands and that of the House. 1 would
like to start by making one observation with
which I am sure every one will agree. It
was a genuine pleasure to listen to the
debate on education and it was a befitting
debate for a House which has so many
intellectuals academicians and statesmen
who are deeply conscious of the role of
education in our society. I have benefitted
very much myself by listening to this
debate. All that I will submit is that in the
educational policies which are at the moment
being shaped, many hon. Members will
find their ideas reflected, i wish, Sir, I had
the time to deal with  the individual
points raised by the hon. Members.
All these points arc so weighty that I will be
failing in my duty if I do not refer to them.
But looking at the clock and the expression . .

MR. DEPUTY CHAIRMAN: On the
face of the hon. Members.
PROF. S. NURUL HASAN : . .. on the

face of the hon. Members, I feel that I should
not go into detailed points; 1 shall try my
best to satisfy the hon. Members individually
and privately to the best of my ability and to
take up only a few of
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the more important issues that have been
raised and some points which I think
deserve to be clarified so far as the record
of this House is concerned.

I shall take up, first of all, the question of
the instiuctors of the National Fitness Corps,
which was raised by my lion. friend,
Mr. K. P. Subranunia  Menon. 1 am
making this statement to clarify any
misunderstanding. The poifcy of the
Government is that the Central Govern-'
ment would meel in full the expcndiiure on
pay and allowances of the staff absorbed in
the States till the Sixth  Finance Com-
mission makes its award, that is to say, till
the end, more or less of the Fifth  Plan
period and secondly, to recommend to the
Sixth Finance Commission thai  this
expenditure should be treated as the
committed expenditure  of the State in
assessing the Stale's future financial
requirement. We have also decided that
any instructor who is not absorbed by the
State lor reasons other than his personal
refusal to go over to the Stale service, will
not be retenched but will be retained in
service till he is found alternative
employment under the Central Government.
1 hope that this will satisfy the hon.
Member.

The second very specific point which I
would like to deal with is the question of the
promotion of Hindi particularly in the non-
Hindi speaking areas, the point which was
raised by my friend, Shri
Chandrasekhuian. 1 would first of all, like
to say unhesitantngiy that 1 am
unhappy at tiie progress that has been
made in the propagation of Hindi in the
non-Hindi speaking areas. And even
more than that, 1 am unhappy that all has not
been done to bring out quality literature in
Hindi which would make a modern,
advanced student consider it worth his
while to read, or to acquire modern
knowledge through the medium of Hindi. 1.
would have also liked a situation when,
because of the quality of literature
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[Prof. S. Nurul Hasan] available in
Hindi, our friends in the non-Hindi speaking
Stales would find it worth their while to
learn Hindi if for no other reason than to
acquire knowledge through its medium.
Whatever is possible I will do my best. I am
naturally not in a positition to say very
much more at this stage except that we are
working on various proposals to accelerate
the production of quality level books in
Hindi. However, a provision of Rs. 5,35
00,000 respectively is available during the
Fourth Plan for the appointment of Hindi
teachers in non-Hindi speaking areas and
for running of Hindi
colleges.

teacher training

During 1971-72 financial assistance
totalling Rs, 1.6 crores was given to the
various non Hindi-speaking States for
meeting expenditure on the salaries of
nearly 7,300 Hindi teachers already
working. Grants amounting to Rs. 12 lakhs
were also given to those 13 non-Hindi
speaking States which are running Hindi
teacher training colleges. An amount of Rs.
12.50 lakhs was realised to ihc Government
of Kerala for appointment of Hindi teachers
during 1971-72. A request for enhanced
grant for this purpose was received last year
but it will be considered during the current
financial year.

Unfortunately, Mr. Deputy Chairman, we
have not yet succeeded in persuading the
Planning Commission about our scheme of
establishing Hindi medium colleges in non-
Hindi speaking areas. They have agreed that
Hindi medium sec-lions in existing colleges
may be set up. But the proposal is still under
consideration in consultation with the
University Grants Commission. I hope that
some decision will be taken fairly soon so
that action may start, if possible, in the
coming academic year.

I would have liked to take up many of
the problems.
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SHRI MAHAVIR TYAGI : What about
Urdu? After Hindi you should have
mentioned something about Urdu as well.

PROF. S. NURUL HASAN ; About
Urdu the hon'ble Member knows that my
party has given a very dsfinite commitment
in its election manifesto and there is every
intention of honouring this commitment.

SHRI MAHAVIR TYAGI In the

of! wgrdlT ol ¢ METH KT OF
ATH:

AT R ¢ agedr g g i@ B
x5 A1 gR N aawy §, A= agin

Wle QAo JEF gHT !

AT 3% ¢ f9q gw 7 9g K17 §3
FATAT |

fF it & 9T 7 M&F, HI gIANT
giar i

manifesto there is mention of encourage-
ment to Urdu. Has any practical step been
taken in that direction ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I. K. GUJRAL) . The chairmanship
has been set up. What more does the hon.
Member want ?

PROF. S. NURUL HASAN : Nothing
more tangible than the presence of the
honourable Chairman of the Committee in
this august House is needed to prove that we
mean business. Roughly, our policy is that
we will ensure and steps are being taken that
primary education is given to the children of
Urdu-speaking people through the medium
of Urdu. Secondly, all those who wish to
study
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Urdu as a subject upto the High School level
will be enabled to do so. Thirdly, those who
wish to answer their questions through the
medium of Urdu, we are trying to persuade
the various boards to agree . ..

SHRI MAHAVIR TYAGI : Among the
foreign languages previously Persian als >
used to be one of the languages. Is that
continuing still or lus it ceased ?

The teaching of Persian is continuing in
a very large number of our universities and
colleges and I do not think that there is more
demand than the facilities which arc already
available. And Persian is being taught at two
levels, as was correctly pointed out. It is
being taught as a classical lauguage and it is
also being taugh as a modern language.
Because of the relationship between India
and Iran as well as Tajkistan, there is need
for some people in our country to know
modern Persian. Therefore, facilities have
been provided for them. Moreover, another
thing has been taken up in some of the
universities and that is, early Persian , pre-
Islamic forms of Persian. They are also very
important. Not only for understanding the
civilisation of the West Asian countries
throughout the medieval period but also
because of the close relations which the
Iranian people had with the Indians in early
and ancient times, knowledge of early
Persian is useful. It is one of the Indo-
European languages closely allied to
Sanskrit.

I would like to refer very briefly to some
of the points raised by Dr. Mahavir. 1 wish
1 had the time to take up all the points
which my hon. friend raised, but I am afraid
because of the shortage of time, 1 must give
him the explanations orally . . .

DR. BHA1 MAHAVIR : 1 have suffi-
cient patience in any case. If you can go
into all of them, I am ready to listen.
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PROF. S. NURUL HASAN : There h
one very important point which 1 think
should be explained here; that is, with re-
gard to the Chair of the Economy of China
in Delhi University. Although the committee
which recomended the creation of the post
had felt that one of the persons sent for
training to the USA had completed his
training and was expected to return in July
1969 and that his record as an economist
and a student of Chinese Studies was out-
standing, when the post of Professor of
Chinese Economics was advertised on the
29th September 1969 and the Selection
Committee met on the 30th December,
1969, it did not find any candidate suitable
for the post. Therefore, the post could not be
filled.

DR. BHAI MAHAVIR ; The post was
created specially for a particular person and
when that person was called, the conclusion
was that he was not found suitable for it.

DR. VIDYA PRAKASH DUTT : A post
is never created for any person in any
university in this country.

PROF. S. NURUL HASAN : This House
has itself framed the Act and given the
statutes to each of the Central Universities.
Delhi University is one such university. It
cannot create a post for a individual except
under a scheme of personal promotion
which is a special scheme. But even there if is
the Selection Committee which has to meet
under the stamteand decide. Without the
recim-mendation of  the Selection
Comnitlee, no person could be given, or has
been given, appointment as a Professor or
even personal promotion. Therefore,
whatever may have been the thinking of the
people who proposed that a post be created—
they might have thought that there was a
suitable person availab'e—unless the
Selection Com-nitte makes a concrete
recommendation, it would not be lawful for
a university to appoint a person to a
University chair.
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DR. BHAI MAHAVIR : So, the chair
remains unoccupied ?

PROF. S. NURUL HASAN : It is better
that a chair should remain unoccupied rather
than appoint someone who is not considered
by a properly  constituted Selection
Committee to be suitable for the post.
There is one other point raised by Dr. Bhai
Mahavir about which I must make an
observation and disagree w'vh him rather
strongly. I know that the arguments that he
has put forward are sound arguments. But [
am afraid looking at the wider picture I must
disagree with his conclusions, and that is
with regard to student participation. The
Gajendragadkar Committee has  given
detailed reasons why it wants participation of
students at various levels of  university
administration. And they have pointed out
that there are two very important factors
which have to be taken into account the first
is that the process of learning requires the
active participation of the one who teaches
and the one who learns. It cannot be a one
way traffic if it is to be a meaningful process.
And therefore, if the students have the
opportunity to express themselves in
appropriate forums where their wishes, their
views and their attitudes could be
ascertained, it would help them, it would
also help and enable the teachers to decide
how to shape their courses, how to plan
their teaching programme; otherwise the
only occasion where a teacher got to
know what a student's response to his
teaching was when the examination results
came out. And as most of my teacher
colleagues in this House would agree, we
can no longer entirely depend upon the
traditional system of examination. ~We do
not even know  whether the student's
response as reflected  in the examination
result is a correct response...

DR. BHAI MAHAVIR : Why not
seminar rooms, why not class room
discussions ? It is not only examination...

PROF. S. NURUL HASAN : That is
what I am saying. It is a total process of
involving...
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DR. BHAI MAHAVIR : Nobody differs

from that. I did not differ from that.

PROF. S. NURUL HASAN : What the
Government of India have declared is that
they have broadly accepted the recommen-
dations of the Gajendragadkar Committee
and if the honourable friend does not dis-
agree with that, then I do not think there is
any disagreement between us--

DR. BHAI MAHAVIR : The point is
participation in administration, in pure and
simple administrative matters, whether that
is also necessary part of teaching process,

PROF. S. NURUL HASAN: I wish I
could complete.

The second major argument was that we
also want to train our young people to take
decisions and it is better that they are given
this training in a suitable atmosphere rather
than that they should only stumble and learn
from their mistakes. Therefore, the
Gajendragadkar Committee has
recommended widespread participation of
students and even the control being given to
students in a whole number of activities
where they are in a ¢ position to take
decisions, for example , mess management,
extra-curricular activities, sports activities,
running of cultural clubs, organisation of
social service, and so on...

DR. BHAI MAHAVIR : Agreed.

PROF. S. NURUL HASAN : Then they
have recommended joint committees where
there participation with senior members can
take place at the level of consultation, for
example, departmental consultation
committees, faculty consultation committees
and college consultation committees. Then
they have recommended the establishment
of an authority of the university called the
students' councils
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with a nominee of the Vice-Chancellor as
chairman and this body is a body which will
have the right to convey its views to the
Academic Council and the Executive
Council of the university. It is much better
this view is expressed in a manner which is
appropriate to a higher academic institution
rather than in some of the ways which none
of them think is good for the young people
of our country. The Gajendr-agadkar
Committee has also recommended that 10 to
15 per cent of the members of the Court
should be from among the students and I
feel that this is also a good recommendation.
Gajendragadkar ~ Committee  has  not
recommended membership of students in the
Executive Council or in the Academic
Council where questions dealing with
examinations, appointment of examinees,
action to be taken when the pass percentage
is too low or fail percentage is too high,
moderation of results, etc. are discussed and
settled. Here the Gajendragadkar Committee
has not recommended participation of
students. I hope that in the light of this
explanation, my hon. friend would be
satisfied.

Shri T. N. Singh and a few others have
referred to the fact that there is a very large
body of unemployed engineers and
Education Ministry is not paying enough
attention to the training of technicians as
this country needs more of trained techni-
cians and less of engineers. 1 would like to
offer two clarifications. Firstly, training of
technicians is not within the purview of the
Ministry of Education and therefore in a
way 1 can escape responsibility.

SHRI
good.

MAHAVIR TYAGI: That is

DR. BHAI MAHAVIR : That is the
easiest way of answering.

PROF. S. NURUL HASAN : I do not
wish to do so. Having said this, I want to
take this matter up further. It is not only
during this period that the engineer
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was unemployed. We also found that the
diploma holder was unemployed and a very
large number of trained certificate holders
are unemployed. Let us try to understand
where the malaise lies. If the economy of the
country is not going ahead at a rapid pace,
then its capacity to absorb people and to
provide them with employment will be
strictly limited and therefore you will find
that a large number of individuals are
unemployed. I am extremely worried about
unemployment of educated people. But I
think that no Member in this House will
think that rhe unemployment problem is
solved if the educated are given employment
because the rest of the young people who
were unable to go to colleges or schools also
remain unemployed. There was a classic
imperialist solution that was put forward in
the thirties during my boyhood that if there
are too many unemployed educated persons,
stop giving others education, as if that would
solve the problem. Therefore, I would submit
for the consideration of the hon. Members
that unemployment has to be tackled at the
economic level and we should not sav :"Do
not give education because employment is
not available".

DR. BHAI MAHAVIR : Partly our
Government has also followed that policy.
Admissions to the engineering colleges were
reduced.

PROF. S. NURUL HASAN : The hon.
Member should not say that, knowing fully
well what I have been saying all these years.

DR. BHAI MAHAVIR : That is why |
am saying.

PROF. S. NURUL HASAN : He and I,
Sir, hold very similar views on this matter.

Sir, What I am trying to make out is that
we do need a total manpower planning in
the country. I hope it will be possible for the
Government to take it up. But,
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[Prof. S. Nurul Hasan] unless there is a
satisfactory manpower planning, we should
not start saying things like this. I mean, when
we open an arts college, we are told, "Don't
open so many arts colleges, The country has
got enough of arts colleges. Open only
science colleges." And, Sir, if science
colleges are opened, we are told, "Our
science graduates are unemployed” and we
are asked to diversify and vocationalise and
yet, people who take trade certificates or
diplomas or degrees in engineering are
unemployed, they tell us, "Don't put any
restriction; do not restrict it". So, Sir, the real
problem is that there will be unemployment
unless the economy gets momentum and
when the momentum comes, those who are
unemployed will find employment. But,
what I would like to submit is that we must
adopt a forward-looking policy. Suppose
there is a recession and we immediately
decide to cut down the facilities for technical
and scientific education. The result would be
that when the economy gathers momentum,
we will take five years to produce the
engineers that we need and the technical
personnel that we require.

Sir, there has been another difficulty.
Unfortunately, there was, on a vast scale, an
import of technical know-how and not
sufficient attention was paid to the develop-
ment of indigenous know-how. The present
policv of the Government is to go in for self
reliance in a massive way. The Minister for
Planning has given an assurance that within
two years all the technically educated people
will be given employment and that would
include all M.Sc.'s. This is a very hopeful
sign and, therefore, the Education Minister
should not be asked unnecessarily to restrict
higher education.

Furthermore, Sir, the Education Com-
mission had made a recommendation that at
least 6% of the people in the age group 17-
23 should be going to some institution of
higher education or the other in the country
by 1986. The present percentage
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in the country is 3-1. Therefore, there is
scope for increasing the overall percentage of
persons going in for higher education. This
figures of 3.1. is very much less than the
figure of any of the advanced countries and
one of the honourable Members said that
even in the advanced countries so many
people are not going in for higher education.
What is wrong is that we have not yet been
able to implement that part of the recom-
mendation of the Education Commission
which said that the proportion of post-
graduates to under-graduates must rise and
that the proportion of persons going in for
technical education must be more than the
proportion of persons going in for it at the
present moment.

Secondly, Sir, if you compare the per-
centage of students going in for higher edu-
cation in science and arts, you will observe,
Sir, that the percentage of those who are
going in for science is still not as much as
has been recommended by the Education
Commission and I entirely agree with the
reeommendation of the Commission in this
regard. Therefore, there is a great deal of
need for proper planning of higher education,
and I hope that this planning will be taken up
by the Planning Commission in :onsultation
with the Ministry of Education, the U.G.C.,
the State Governments and that this would
depend on the tempo of economic
development and change.

Sir, looking at the clock I am a little
worried. But I would, if I may, take another
ten minutes to explain what the Government
is attempting to do in the field of primary
education, which has been emphasized so
much by many hon. Members, aod in my
opinion, quite rightly. The focus was on the
removal of illiteracy and giving primary
education a new direction.

Sir, the main point which we should all
remember is that the present appalling
figure of illiteracy has arisen because we
were unable to enrol all children in the age
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group 6-11 in the primary schools, and
even where we did succeed in enrolling them
they dropped off very soon, unually after
one year. If this had not been happening
continuously over a large number of years,
the present figure of illiteracy would not
have been as high asitistoday. Ifwe
make an analysis of those who are not yet
going to the elementary schools in the age
group of 6-11, we will find that the greatest
shortfall is among girls, among scheduled
castes, among scheduled tribes and, as two
of the lion. Members quite rightly pointed
out, among those who want their children to
add to the family income. Therefore, we
have to provide for 110 per cent enrolment
because that seems to be the objective,
because there  would always be in
village® people who do not  remember
their ages, there would be some a little
below, a few who would continue after
that age and then there would be shortfalls
occasionally, and, if I may say so, our
statistics given j by village schools are not
exactly as accurate as the figures given by
a computor. Therefore, we must plan for
110 percent enrolment. Now this
involves a new strategy. We have to take
into account all the suggestions that have
been made; for example, by Shri
Balachandra  Menon that the timings of
certain  schools must be changed. We
should also think in terms of providing-part-
time education where it is impossible to
provide whole-time education. A flexible
approach is needed. Then we must utilise
the resources locally available in a village.
For example, there are many retired
persons who are educated —may be
matriculate, may be graduate— who have
settled down in a village, who have nothing
to do and who would be quite prepared if
you give them a token honorarium which
is more in the nature of a recognition.
We can also utilise the volunteers, fresh
graduates, and we are working out a scheme
to employ on a fairly large scale
University graduates, fresh graduates, as
volunteers who  would be going to the
villages and working in the village schools.
We can also utilize other ways. For exam-
ple, senior students, high school students,
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college students coming back to the villages
during vacations.  Their services could be
utilised. We can organise camps where the
students are living in very small hamlets
and a big and proper school cannot be
provided to them. Then we can take these
children to the camps, may be a one-day
camp or a two-day camp, once a month to
the nearest good school where they can be
exposed to proper schooling.  The second
strategy that we are thinking of is to go in
for the concept of community school. Our
concept of community school is that the
school would be in a sense the centre of
community life. To this would be
attached a balwari for the little children
because so far as girls are concerned, most
of the older girls have their responsibility
of looking after younger children. So if
there is a good balwari, then the younger
children could be brought there, could be
bathed there, could be given one meal.
This Ministry has a scheme of nutrition
programme  for little children. They can
be provided with one meal and many of
those older girls could learn how to look
after the younge. babies under the guidance
of some teacher. And this would be a
good (raining for them and this could be a
part of their work experience as well as
their social service. We also want that
these schools should be the centres of adult

education. By adult education yam
really thinking of the youth, especially
between the ages of 14 to 25. While I

recognise that we must think of everybody
feel that we should leave to the voluntary
agencies the responsibility for educating all
those who are above 25. We should also
try to use the mass media for providing
education for those who are above 25.
But we must concentrate vin a very big way
on the age group 14-25 which is out of
school but which should be provided with
physical  culture, with recreation as well
as with literacy and continuing education.
we should also  mobilise those forces for
various social service activities and utilise
all the various ways and  techniques of
giving them real education, exposing them

to muscums, science musceums,
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[Prof. S. Nurul Hasan] cultural ~museums,
organise mobile laboratories, take
them to see mobile laboratories,

explain the modern scientific principles,
explain  the main features of Indian art
and sculpture, and so on, so that they cm
dsvelop a sense of identity with our national
traditions as well as with modernity and a
modern outlook I am also keen that the
present complete compartraentalisation of
the student and non-student youth should
end. Therefore, 1 hope that the youth
centres and the youth movement which we
hope will be started during the Silver Jubilee
Year of our Independence will try to bring
the student youth and the non-student youth
together, one helping the other in various
ways.  The third major aspect of our
strategy is of quality improvement. Now I
am not again goin? into details, but 1
will make a brief references to what we are
attempting to do. For quality
improvement we are thinking that by the end
of the Fifth Plan at least 10 per cent of all
school-going children should be living
in schools which give a very high quality
of education. For this purpose we are
thinking of establishing 7 P. M. one
comprehensive model Higher Secondary
School in each district and one community
Elementary School if possible in each of
the Community Development Blocks.
These institutions would be pace-setters.
They would also be taking up extension
work, provided facilities for in-service
training of teachers, to mobile laboratories,
to mobile libraries, and mobile counter
vans would be based in these places and
those schools which do not have proper
facilities, their children could be brought
to these schools. In these schools we
hope that about half would be resident
students so that its facilities are spread
over to the whole area and 25% of the total
enrolment would be reserved  for children
belonging to the most deprived sections
of the population and they will be paid
scholarship which
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cover the entire cost of the stay in this
residential school. We hope that this would
be an opportunity whereby even those
sections of our people who have remained
deprived for all these years will have the
opportunity and the access to receive the best
education which the country can give. 1 am
unable to make that announcement and as
hon. Member quite rightly pointed out, ours
is a federal Constitution. We must try and
persuade the State Governments and we
must also persuade our fellow academics
because without explaining the scheme to
them, without listening to their criticisms,
without bringing about modifications in the
light of their criticisms, we should not
dogmatically put forward a scheme in its
present form. I hope, however, that it would
be possible for us to get the cooperation of
all the parties concerned and if this
cooperation is forthcoming, then we will be
able immediately to experiment with the new
syllabus, the new set of text-books which
would be free from some of the defects
which have been mentioned by several

Members. 1 thank once again all the
Members.
DR. BHAI MAHAVIfR: Nothing

about the Sapru House Library ?

PROF. S. NURUL HAo0AN: 1 have
already told my friends that any soluiion
which is acceptable to the two parties will
be acceptable to the Government and we
will do our best to help them. 1 have been
meeting the authorities of ihe two bodies—
the Jawaharlal Nehru University and the
ICWA—but 1 do not think it would be
proper for me to bring any pressure on
either of these two bodies. Thank you.

MR. DEPUTY CHAIRMAN: The
House stands adjourned till 11 A.. M.
tomorrow.

The House adjourned at four
minutes past seven of the clock till
eleven of the clock on Friday, the
12th May, 1972.



